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COUNCIL OF STATES 

Saturday, 6th March. 1954 

The Council met at two of the clock, MR. 
CHAIRMAN in the Chair. 

RESIGNATION    BY SHRI K.  C. 
GEORGE 

MR. CHAIRMAN: I have to inform hon. 
Members that Shri K. C. George has resigned 
his seat in the Council of States with effect 
from the 5th March 1954. 

THE BUDGET   (GENERAL) 1954-55— 
GENERAL   DISCUSSION—continued. 

SHRI KISHEN CHAND (Hyderabad) : Mr. 
Chairman, I shall now come to the capital 
Budget of our. Government wherein the hon. 
Finance Minister has provided for a floating 
debt of Rs. 250 crores. It is not clear what the 
hon. Finance Minister means by "floating 
debt". If this debt is obtained from Treasury 
Bills it is really a loan from the market. I 
think, Sir, the hon. Finance Minister probably 
means by it the printing of new currency 
notes to the extent of Rs. 250 crores because 
that is the real deficit financing. 

I will. Sir, discuss in a few words the effects 
of this type of financing on the country's 
economy. Sir, we are launching on a mixed type 
of economy. That means we are going to have a 
private sector as well as a public sector for the 
starting and running of industries in our country. 
In such a mixed economy we have got to be 
very * clear and earmark the various industries 
for the two sectors to work together and also 
earmark the sources of capital formation for 
both of them. The hon. Finance Minister 
through the Reserve Bank has entirely 
controlled all the scheduled banks from lending 
any money to trade and industry and the Finance 
Minister is withdrawing, by offering high rates   
of interest, all 
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surplus money from the market. The net result 
is that there is no money left for the private 
sector to develop. If we do not want the 
private sector to develop, it is well and good. 
The Government should come forward and 
start the industries, but if the Government 
does not start the industries and does not leave 
any money for the private sector to develop, 
how is the problem of unemployment going to 
be solved in this country ? There are no new 
industries coming up. All this is due to the 
fact that there is no money in the market. It is 
very easy to say that capital is shy. but capital 
is not shy. There is no capital to come 
forward. The scheduled banks are the 
repositories of savings and you have 
controlled them. They can only invest in 
Government securities. Sir, the real benefit of 
deficit financing will only be visible if by 
deficit financing the hon. Finance Minister 
agrees to the printing of notes to the extent of 
about Rs. 250 to Rs. 300 crores every year. 
During the last war from 1941 onwards to 
1944, currency notes to the extent of Rs. 300 
crores were printed every year and our 
currency was increased by nearly 1,200 
crores. I would like hon. Members to consider 
what were the bad effects of it 

SHRI H. P. SAKSENA (Uttar Pradesh):    
Inflation. 

SHRI KISHEN CHAND: During war years 
the prices of articles did not go up as much as 
they have gone up during the years which you 
call years of non-inflation. If you remember 
the years of 1942 and „ 1943 the price level 
then was much lower than it is at present. Sir, 
at present the prices of agricultural products 
have started going down; the prices of food 
grains are also going down but it is leading to 
greater unemployment. At such a time deficit 
financing done by an increase in the 
circulation of nqj:es may lead to about 5 to 10 
per cent, increase in prices. That means it will 
arrest the deflation that is setting in in   the 
agricultural   prices.     That 
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very seriously affect the interests of the 
agricultural population. If the prices of food-
grains and the prices of raw materials 
produced by the agriculturists go down as 
rapidly as they are going down at present, it 
will create a very serious situation in our 
country. People do not realise it. They may be 
wise after the event, but untold harm would 
have been done to the economy of the country 
by this type of carelessness. I think, Sir, that 
the financing of our capital Budget should be 
carried on by pure and simple deficit 
financing. The Finance Minister should leave 
enough sources at capital formation in the 
private sector which will give a great stimulus 
to the development of industries in our 
country, especially of the consumer type. And 
if these consumer type of industries develop, 
it will lead to greaver employment and the 
raising of the standard of living. After all, the 
standard of living does not mean the 
satisfaction of the bare necessities of life like 
food. It is the consumer goods that raise the 
standard of life and in every society, it is a 
section of people that produces the consumer 
goods and the other sections use it. That is the 
best possible economy that we can    have. 

Sir, I will only say that the hon. Finance 
Minister has not made up his mind. On the one 
hand he wants to go in for deficit financing 
and on the other side he wants to impose 
excise duty. He has imposed excise duty on 
only three items this year but I think it is only 
a forerunner. He has indicated in his speech 
that later on he is going to impose excise duty 
on other articles. He wants to put in more 
money in the market by deficit financing and 
also take it away by excise duties on consumer 
goods. I think this type of policy is not going 
to benefit our economy at all. He has got to 
adopt some sort of a bold policy. Too much 
conservatism is not going to help our country. 
It is going to create such a magnitude of 
unemployment  in    the    country   that 

the whole Government will be engulfed by it. 
It will be far better if calculated risks are 
taken and a new type of economy is evolved 
in the country; unless a bold policy is adopt-
ed, there is no chance of survival. 

The hon. Minister has -concluded his 
Budget speech with a sort of survey of the 
economic progress of our country during the 
last seven years. I submit, Sir, that it is too 
rosy a picture. The actual facts are quite 
different and I shall give the ouier side of the 
picture for your kind consideration. The hon 
Minister has referred to all the events which 
have happened during these seven years, but I 
will not give the other side of the picture in 
respect of all of them, but only about a few of 
them. The first point is about the 
rehabilitation of tne refugees. I maintain, Sir, 
that the Congress Government agreed to 
partition at the last moment without taking 
due precaution, so that it led to wholesale 
murder, butchery * and arson and millions 
had to migrate to either side leaving behind 
their dear and near. The attempts at rehabili-
tation have been half-hearted and the doles 
have only helped them to eke out a bare 
existence. 

The second great achievement is the 
integration of States. 1 submit, that the ruling 
princes were a tottering lot and would have 
disappeared, but the Congress Government 
safeguarded their position and is paying an 
annual subsidy of Rs. 6 crores free of all taxes 
for the last seven years and has permitted them 
to transfer assets and jewelleries worth several 
hundreds of crores outside the country and to 
distribute a. like amount among their relations 
in the country. 

Sir, the foreign trade and industry have been 
allowed to flourish in the country at the cost 
of indigenous trade and industry and are being 
allowed to take away nearly Rs. 100 crores 
per year in the shape of interest, profit and 
services, 



 

The sterling balances are not being drawn 
and trade is restricted to sterling area and 
Commonwealth countries by giving all sorts 
of preferences so that the credit of sterling is 
maintained. Old army equipment, outdated 
naval ships and outmoded aircraft are being 
purchased from U. K. and other sterling areas 
to permit them to dispose of their junk at 
fabulous prices. The sterling balances should 
have been utilised to liquidate foreign 'assets 
in India at pre-war prices. The balances 
should have been converted into dollars in 
1949 at the then prevailing price of 30 cents 
per rupee. That would have enabled the 
Government to set up basic factories for 
machine making and producing basic 
chemicals, thereby making the country 
independent ■of  all nations in times of 
emergency. 

The level of indirect and direct taxation has 
been raised to such a level that it has led to 
price-increase of consumer goods and the 
people cannot afford to purchase them. The 
credit facilities have been controlled by orders 
of the Reserve Bank, which is leading to 
widespread unemployment. The plight of trade 
and small-scale industries was never worse 
than at present. The Government industries are 
top-heavy and the cost of production is too 
high. 

The cost of civil administration has 
increased five-fold as compared to prewar 
years, and the three-fold increase in staff is 
adding to red-tape and inefficiency. The 
additional staff is justifying its existence by 
transferring files from one room to another 
and where decisions used to be taken after two 
or three 'notings', they are now taken after 
twenty 'notings'. 

The grandest achievement of our 
Government is the Five Year Plan which is 
supposed to double the national income in a 
period of 27 years, probably by which date the 
population would have increased by 40 per 
cent. The Plan is behind schedule of spending 
in the first three   years, and 

will now increase the tempo of spending so 
that all the 2,250 crores of rupees are finished 
in five years. No proper assessment is being 
made of the benefits derived from the Plan. 
The cost of all construction is calculated on 
rates prevailing in the U.K. or the U.S.A., and 
any praise from interested foreign experts or 
visiting foreign diplomats, is taken as a certi-
ficate of efficiency and usefulness of the Plan. 

The Government is helping in the creation 
of a new caste system. It Is that of LP. 
(Important Persons), V.I.P. (Very Important 
Persons) and V.V.I.P. (Very Very Important 
Persons), who remain apart from the common 
man for fear of contamination. 

When the history of these seven years is 
written by some future historian, he will be 
surprised why the men at the helm of affairs 
adopted such a weak policy and missed the 
golden opportunity of buiiding a prosperous 
India, taking the fullest advantage of world 
conditions. The verdict will be that the men 
were not big enough for the occasion. 

SHRI H. N. KUNZRU (Uttar Pradesh) : Mr. 
Chairman, I should like to begin by offering a 
warm welcome to the officers and men of the 
Indian forces who have returned recently from 
Korea, after doing a very difficult job 
remarkably well. By their understanding, 
impartiality, and efficiency they have served 
the cause of world peace and have enhanced 
the prestige of India. 

Sir, our Defence forces may be called upon 
to handle even more difficult jobs in future. It 
is, therefore, necessary that we should take 
such measures as will enable them to work 
with the maximum efficiency. The size of our 
military Budget which used to be the subject 
of criticism every year, has had only one critic 
in this House this year. It is recognised that al-
though it may appear to be large, it is not too 
large to ensure the security of the country. If 
more money were available, I have   no   
doubt   that   the 
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would lay claim to a portion of it in order to 
provide the things that our Defence forces 
badly need. But, as no money is available, it is 
more than ever necessary that such measures 
should be taken as would make for the full 
utilisation of the available funds in the best 
possible manner. 

I should like to place before the House and 
the Finance Ministry two suggestions which, I 
think, without adding materially to the 
permanent cost, would add to our security and 
enable us to follow a sound policy. The first 
measure that I should like to draw the attention 
of Government to is the need for the 
manufacture of stores and equipment in India. 
I Know that something is already being done 
in this connection and that Government is 
thinking of taking steps to undertake the 
manufacture ol stores and equipment that are 
now oemg obtained from outside. But, I 
suggest that more active measures should be 
taken to achieve this end and to enable us to 
have the more important stores and certain 
types of mechanical transport manufactured in 
this country. I do not know how long the plans 
of Government will take to mature, but I think 
that it is desirable that a Five Year Plan should 
be prepared for the development of the 
manufacturing side. There are countries where 
the development plan has centred round the 
needs of the Defence' Department. Our 
development plan has not followed this model. 
But I think in the circumstances in which we 
are placed, it is necessary for us to pay 
attention to it immediately, to take substantial 
steps in that direction during the next two 
years of the Plan and to make further 
development an integral part of the next Five 
Year Plan. 

The next suggestion that I have to make 
relates to the development of our intelligetnce 
services. During British rule, broadly 
speaking, the higher personnel of these servi-
ces    was   largely    British. 

[MR. DEPUTY CHAIRMAN, in the Chair.] Our 
experience and our knowledge therefore of the 
methods of obtaining information are rather 
limited, but the value of obtaining accurate 
and complete information in these days cannot 
be doubted. We have various ways of gaining 
information; but I think, Sir,, it will be 
admitted on all hands that our sources of 
information have not covered themselves with 
credit in the eyes of public. Everyone feels 
that there is something wanting, and that some 
steps should be taken to increase the 
efficiency of these services. Now. what I 
suggest. Sir, is that the technique required for 
obtaining accurate information in the present 
rircumstances should be properly studied, and 
that the people whose business it is to enable 
their country to have the material on which a 
sounder policy can be based should be 
properly trained    to do    their job. 

The second suggestion that I venture to 
make is that efforts should be made to secure 
more co-ordinatinn than is observable at the 
presen* time. We have some arrangemr. for 
securing co-ordination, but in my opinion they 
are inadequate. Take the U.K. and the U.S.A. 
If you studv the methods that are followed 
there, you will see that there is an appreciable 
difference between the organisation that 
secures this information in the U.K. and the 
U.S.A. and the organisation that we have in 
this country. The organisation there is 
appreciably superior to the organisation that 
we have in this country. In America, for the 
co-ordination of information they have 
established a central information agency which 
does not merely collate and circulate 
information but has, what I may call, field 
agencies. I think, Sir, that the time has come 
when we should study, as far as we can. the 
methods that are followed in other countries 
and try to obtain much more re.i-able 
information than what we are doing at the 
present time. I therefore, think, Sir. that if a 
committee is appointed    by    Government to    
go 
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into this matter, it may easily be able to make 
valuable suggestions which will be useful to 
the country both at the present time and in 
future. 

The last point. Sir, in connection 
with our Defence Budget that I 
venture to deal with relates to the 
need for the appointment of an 
Indian officer as Director of Military 
Training. Realising the importance 
of this matter I pressed Government 
two years ago to appoint an Indian 
officer as soon as the term of office 
of the officer occupying that position 
at that time expired. But Govern 
ment extended his term of office bv 
two years. This extension is to 
expire on the 31st March this year, 
but Government have thought fit in 
their wisdom to extend his term 
further. I should like to know, Sir, 
why this thing has been done. We 
have Indian officers occupying higher 
positions. Why is it then that we 
should not be able to have an Indian 
as Director of Military 

Training? I know that we have competent 
British officers in our army. We have some in 
our training institutions, for instance, who are 
doing very good work, but I think that it is 
high time that the post of Director of Military 
Training was occupied by an Indian. I see no 
reason why the existing arrangement should 
continue. I say nothing against the officer who 
is Director of Military Training at the present 
time. But I do not know whether he has such 
special qualifications for his work that it is 
necessary for us to retain his services for 
another year or two. I should like Government 
to tell us as to what are the special 
qualifications and the special services 
rendered by him that have made it expend his 
term of office again. I should further like to 
know, Sir, as to what is the period for which 
extension has been granted. Sir, I greatly 
regret the action taken by Government. I think 
it is wholly unjustified. 

And now,    Sir,    turning to    what I may 
call    our    Civil    Budget, I    may 

say that it is broadly speaking a development 
Budget. Now, the most important feature of 
this Budget is the need for deficit financing on 
which the Finance Minister has laid a great 
deal of stress. He referred to it last year too. 
But the emphasis that he has laid on it this 
year shows that it has become absolutely 
necessary in his opinion that it should be 
resorted to in a substantial measure. Now, Sir, 
I am not opposed on principle to deficit 
financing. In an undeveloped country deficit 
financing, I should think, would be necessary 
to a great extent to provide the funds required 
for the development of our economic 
resources. But we have to consider the present 
situation and the extent to which deficit 
financing may be resorted to in order to carry 
out fully the Five Year Plan. The statistics that 
enable us to judge whether the circumstances 
are favourable to the adoption of the method 
of deficit financing are those relating to the 
general price index and the food index. I shall 
take the food index first. In 1952, it is well-
known that we had to import about 4 million 
tons of food from abroad. Yet in March 1952 
the food index was—I believe it is for 
cereals—342-7; in December 1952 it was 344-
5; but in January 1954 it was 386-4. The index 
has certainly fallen in the course of a week, 
but it must be remembered that there has been 
an increase of 33 points since December 1952. 
A great deal has been said about the 
development of our food resources and the 
record production of cereals in 1952-53. It is 
true that the quantity produced in this country 
was one and a half million tons more than the 
base year 1949-50, but in spite of this we see 
that the food index is appreciably higher than 
it was in a year of admitted scarcity. 

I shall now turn to the general price index. In 
December 1952 it stood at 372-7, and on the 
6th Febru- • ary this year it stood at 396-8. 
There was a rise of about 24 points. Here too 
the position is  not very reassur- 
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inflation has been controlled but I think it is 
equally clear that up to the present time even 
a slight inflationary pressure might easily 
undo the work done during the last two years. 
We have therefore to be very careful. I 
understand that the agricultural year 1953-54 
will prove to be even more favourable than 
the year 1952-53. I shall be very happy 
indeed if the forecast recently made turns out 
to be true. That might ease the position and 
have a good effect on the food index and the 
general price index, but at the present time we 
have to proceed cautiously. 

The Five Year Plan provided for an 
expenditure of Rs. 2.069 crores. The 
Government have recently taken in hand 
schemes in order to reduce unemployment. 
These schemes will cost about Rs. 175 crores. 
Therefore the total expenditure on the Plan 
would be about Rs. 2,244 crores. Our 
budgetary resources, excluding foreign 
assistance, amounts to Rs. 1'258 crores. There 
is thus a gap between the target and the 
available resources of about Rs. 1,000 crores. 
The authorised foreign assistance up to the pre-
sent time amounts to about Rs. 230 crores and 
we can withdraw, as the Finance Minister told 
us. Rs. 290 crores from our sterling balances. 
We can therefore reduce the deficit by about 
Rs. 520 crores. Even so, the deficit would be of 
the order of Rs. 450 crores. I do not know 
whether this is the maximum amount of the 
gap between our resources and the total 
expenditure that we have to bridge. Take the 
year 1952-53. I understand that the completed 
figures show that the expenditure actually 
incurred on development has fallen short of the 
Budget Estimates or the Revised Estimates by 
about Rs. 52 crores. Apart from this, we have 
been told by the Finance Minister that the 
.States have lagged behind in fulfilling the 
responsibility undertaken by them for the 
provision of the resources required for carrying 
out their part of the development plans.   The 
report 

on the progress of the Five Year Plan during 
the years  1951  to  1953  draws attention  to 
the same fact,  and says that in the case of the 
States the corresponding figure  for the    five    
year period is  Rs.  532  crores,    while    the 

actual  performance in  the  first    two years is 
only about Rs.    101    crores. The  situation  

may have  improved in the year 1953-54;     it 
seems from the figures supplied to me, which I 

have been warned are only rough approxi-
mations, that  some improvement  has taken 
place, but I should like to know what is the 

shortfall in State  expenditure that is likely to 
accrue by the-end of 1955-56,   and I should   
further like to know what is the position with 

regard to the development of the private  
industrial  sector.      Its   development does not 
obviously form part of the development of the 

public sector. The  Finance  Minister  while  
replying, to the debate on unemployment in the 

other House said that the private sector had 
been able to obtain about 52 crores for the 

expansion of the existing industries and 
possibly the starting of some new ones and that   
this   sum was adequate for its purpose.   Now,  
I should like to know whether the position in  
1953-54 was equally   satisfactory.   I should 
further like to know how the   Government   

obtain   information with regard to the private 
sector.    Is there  any established channel for 

the provision  of information?      I do not 
know of any publication that supplies us with  
information on  this    subject and  so far   as  I  
know,    Government have to correspond with 
the directors of each industry in order to find 
out the  additional  sum  invested in it for its 

expansion.    If this is a fact, I venture to think 
that this is a highly unsatisfactory position  and  

that    something should be done to obtain 
information   as   regularly   about     expendi-
ture in  the private sector  as can be obtained in 

the public sector.    Now I do not know  
whether the  actual gap between     our     

resources      and   the development       
expenditure     to     be incurred     by     us     

will      be   more or     less     than     I     have     
calculated.   I should like to know what    the 
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Government's estimate is because 
unless we know it, it is difficult for 
us to make up our minds with regard 
to the question of approving or dis 
approving of the extent of deficit 
financing that is proposed. Taking 
the circumstances as they are, it seems 
to me that Government must proceed 
with the greatest caution; though cir 
cumstances may have changed great 
ly for the better during the last two 
years, the forces that still exist make 
it necessary that we should continue 
to move forward with caution, 
lest       the       progress that        we 
have made should be destroyed or be reduced 
to any material extent. There is just one more 
point about the responsibilities of the States 
that I should like to have information about. 
The report on the prog-1 s of the Plan during 
the years 1951—53 says that in five States— 
Madras. Bihar, West Bengal, Mysore and 
Saurashtra—the additional resources provided 
were of the order of Rs, 20 crores while the 
targets for the Plan period for these States is 
Rs. 208 crores. If the resources of these States 
were to be increased in equal proportions 
every year, the resources of these States 
should have been raised by Rs. 80 crores but 
as a matter of fact they have been raised only 
by Rs. 20 crores. I should like to know what 
this difference is due to, and this makes it all 
the more necessary to know what the actual 
extent of deficit financing is likely to be. 

Now I venture to suggest that though it is 
necessary to carry out the Five Year Plan, 
Government should tell the States that there is 
a limit to the assistance that they can give to 
the States for the purpose of carrying out the 
Plan. They should press the States ss strongly 
as they can to fulfil their responsibilities to the 
maximum extent possible. 

Now I -should like to say a word about the 
customs and excise duties proposed to be 
levied by the Finance Minister. I know that 
the imposition of certain cust6ms duties and 
the remission  of    certain    existing    duties 

cancel one another but one of the things on 
which it is proposed to levy a customs duty 
is betel-nut. Now the Finance Minister has 
said in his budget speech: 

"Profit-margins on betel-nuts have for some 
time been very high often leading to the 
payment of premium on import licenses. We 
do not think that this would in any way affect 
the available supplies or occasion any 
significant increase in prices". I thought, when 
I heard this, that the duty would have to be 
paid by the seller who was already getting 
high prices and not by the consumer but my 
enquiries show that the price of betel-nut has 
risen in exact proportion to the duty levied by 
the Finance Minister. The enhancement is a 
little more than the duty imposed by the 
Finance Minister. The duty amounts to about 
Rs. 0-13-0 per seer but the increase in the 
price is Re. 1/-per seer. It is obvious therefore 
that it is not the seller but the consumer that 
will have to bear the weight of the new duty. 
As regards the excise duty, while the sale of 
cloth has improved during the last two 
months, I do not know whether it has increas-
ed to such an extent as to give us some 
justification for thinking that an increase in its 
price would not affect its purchase by the 
nublic. I should like to have some information 
from Government. So far prices have not risen 
except in the refugee shops, but in a month or 
so, even the wholesale dealers may raise the 
prices. Government must have thought about 
the matter before deciding to impose this duty 
and I should like them to give us full 
information on this subject. 

Then I should like to say a word about 
soaps and footwear. The imposition of a 10 
per cent, duty on footwear has already created 
great dissatisfaction in the leather market in 
Agra. It is felt, notwithstanding the assurance 
given by the Finance Minister that shoes 
produced through cottage industries would be 
exempted 
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is a fact that the prices of footwear have risen 
and that it is feared that they will depress the 
shoe market further than it is already 
depressed. I shall not say anything about soap, 
except that it seems that at present the price of 
every quality of soap has risen by two pice per 
cake. It seems, therefore, Sir, that the 
consumer will have to feel the weight of the 
new taxation. The taxation is not of such a. 
character as might not be felt by the 
consumer. Everything that he buys will make 
him realise that he is paying more for it than 
he did before. Although the need of the 
Government for getting more funds is quite 
clear, yet what has actually happened requires 
that they should pay a little more attention to 
this matter and give us more information than 
they have  done  so  tar. 

Just one point more, Sir, and I have 
done. We have heard a great deal 
during the last few months about un 
employment, particularly unemploy 
ment amongst the educated classes in 
this country. The Finance Minister 
said during' the unemployment debate 
in the other House that the number 
of the unemployed had risen from 
425,000 in March 1953 to I think ...................  

SHRI J. S. BISHT (Uttar Pradesh): To a 
little over  500,000. 

SHRI H. N. KUNZRU: Yes, to 523,000 in 
December 1953. Now, can the Government 
tell us what the effect of the Plan so far in 
increasing employment has been? When it 
was placed before us, we found that according 
to official calculations it should increase 
employment by about 52 lakhs in 5 years. 
Now, has any increase actually in 
employment been observable during the three 
years that have already elapsed? And what the 
outlook for the future? T mean, it will be a 
serious thing if the Plan* so far carried out at 
present has not fulfilled the hopes of the 
Planning Commission in regard to increased 
employment.   As   regards   employment 

among the educated classes, while the Plan, 
no doubt, will create new openings for them, I 
think we have to remember that this question 
cannot be tackled by Government alone. I 
think it will have to be tackled by the private 
sector, which includes both organised and 
unorganised industries and the cottage 
industries. According to the report of the 
National Income Committee, the number of 
people employed by factories in 1950-51 
amounted to about 30 lakhs and those engaged 
in small enterprises numbered 1 crore and 15 
lakhs. It is obvious, therefore, that if the 
problem of unemployment is to be tackled, 
vigorous steps must be taken to expand our 
industries and in particular, to help the 
unorganised, that is, the smaller industries, 
and the cottage industries. The Government 
have already established an All-India 
Handloom Board and an All-India Handicraft 
Board. I do not know what these Boards have 
done. Some information has been given about 
their work in the explanatory memorandum. 
But what I want to know is have they a 
workable plan that will enable us to reduce the 
unemployment substantially in the course of 
the next three, four or Ave years? We have 
been talking about cottage industries for years 
and yet have made no advance. If the 
Handloom Board and the Handicraft Board 
work in the leisurely way that agencies 
connected with these activities have done in 
the past, then they will not prove to be of any 
real value in grappling and dealing 
successfully with the very difficult problem 
before us. I hope, Sir, that the Government 
will be able to give us adequate information 
on this point. 

Sir, before I sit down, I should like to say I 
recognise the determination shown by the. 
Finance Minister in matters relating to the 
provision of funds for the execution of the 
development plan and the prudent policy that 
he has followed. He will, no doubt, be equally 
prudent in future. But it is the duty of all of us 
who take part m this debate, to draw at- 
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tention to such factors, such important factors 
as seem to us to bear on -this question and 
while appreciating the efforts made by 
Government, to warn it against taking steps 
which, though their purpose may be to carry 
out the Plan may in the end do more harm 
than goon. 

3 P.M. 
SHRI T. R. DEOGIRIKAR (Bombay) : Mr. 

Deputy Chairman, I congratulate the Finance 
Minister over the Budget. Budgets may come 
and Budgets may go but our proverbial 
poverty goes on for ever. I am not, therefore, 
very particular about the nature of the Budget. 
According to me, the Budget which links up 
the past with the present and provides for the 
future is the best. As we are building a new 
nation, we should care less for the past, a little 
for the present but most for the future. 
Looking to this Budget in this perspective, I 
welcome it. 

Coming to the Budget proposals to make up 
the deficit. I beg to submit that as we are 
planning for plenty and are undertaking big 
ventures a proper psychological atmosphere 
and confidence must be created in the minds 
of the people. Pinching a few lakhs from here 
and pinching a few crores from there vitiates 
the atmosphere and endangers marginal indus-
tries. If at all small deficits are to be made up, 
then export duties, import duties and excise 
duties should be the order of precedence. What 
we do outside is not usually felt by people but 
a small tax here sounds- the loudest. As an 
example, I may give the case of the excise 
duty on artificial silk fabrics. Sir. I have 
received a number of telegrams from power 
#looms in Maharashtra. They say that their 
industry was already running at a loss for the 
last three years and as a result of this excise 
duty some of the looms will have to be closed. 
I do not understand why Government did not 
wait till the receipt of the report of the Textile 
Enquiry Committee or the Taxation Enquiry 
Committee.    I, however, request the Fin- 

ance Minister to exempt all power looms and 
not upto ten power looms only from this 
taxation. 

As regards the enhancement of duty on 
arecanut, I must say that the Finance Minister 
has been ill-advised in this matter. The 
position of arecanut is this: The consumption 
of arecanut in this country is about 30 lakh 
maunds. Out of these 30 lakhs, we produce 21 
lakhs and import 9 lakhs. Last year, that is 
from January to December 1953, we imported 
6,88,900 cwt. or about 9 lakh maunds of 
arecanut. The countries from which we 
imported are the Straits Settlement, the 
Federated States of Malaya, Ceylon and 
Singapore. Our imports from the Straits 
Settlement are about 80 per cent, and our 
imports from Pakistan are almost negligible. 
Coming to the value of imports last year, the 
total value of our imports was Rs. 3 crores and 
the duty was Rs. 5 crores. Now the value of 
imports will not increase but the duty will be 
Rs. 8 crores. In terms of pounds, for every 
pound of arecanut at the port of landing, its 
cost is only six annas and the duty will be one 
rupee, that means, the cost of imported nut 
will be Rs. 1-6-0 and the selling price on an 
average in the wholesale markets will be Rs. 
1-12-0. The price of indigenous nut varies 
from market to market and from variety to 
variety. In the Shimoga market, average 
wholesale price is Rs. 1-6-0 per pound. The 
prices in our markets depend upon the price of 
imports. Our market prices will not remain at 
Rs. 1-6-0 per pound as at present. Therefore, 
what the Government says viz., that the prices 
will not increase is not true. May I ask the 
Government whether they are prepared to 
control the prices if they go up? If they do so, 
blackmarketing and scarcity will come. Sir, 
the retail price of arecanut has already risen to 
Rs. 2-8-0 per pound. The Government has 
benefited the middlemen and, to a certain 
extent, the growers at the cost of the 
consumers. Sir, is it not strange that for 
arecanut worth about six annas, the consumer 
is made 
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duty? Government is imposing 266 per cent, 
duty on areca-nut.. In the schedule of Sea 
Customs you will find that next to motor spirit 
betel-nut occupies the place. May I know 
whether there is any other commodity so 
heavily taxed except petrol? One call 
understand the excessive duty on petrol 
because Government has to spend in 
constructing, maintaining and repairing roads 
but in the case of arecanut Government has to 
spend nothing. 

Sir, as regards the duty on soap and 
footwear to make uo the deficit in the revenue 
Budget, it is equally vexatious. I am not 
expert in the art or science of taxation but I 
think Government could have made up the 

it. by imposing an additional duty on 
manganese ore. mica, coir, cashew nut, coal, 
fruits and vegetable and footwear. If that were 
not possible men we could have cut our 
developmental expenditure by Rs.   5     
crores 

even if that was not feasible then we 
could have a deficit Budget of Rs. 243 crores 
instead of Rs. 238 crores. It is, after all, the 
psychological effect that matters and not 
money. Anyway, I request the Government at 
least to exempt chappals and washing soap 
from this duty. We could now say, Sir, that 
we are taxed from top to toe. 

Sir, our Finance Minister can rightly be 
proud for the things that, have happened 
during the last year. Our Plan is progressing 
vigorously. The price index has come down. 
There is increase in industrial production. The 
food situation is gradually improving and the 
position of our balance of payments and that 
of the dollar is also satisfactory. That is 
creditable and very creditable but we are 
sorry that in spite of these improvements, 
unemployment is also increasing. I entirely 
agree with the Finance Minister when he says 
that un%mployment is not a short-term 
phenomenon calling for short-term remedies 
but I do not agree with him when he says that 
increasing numbers 

01 our men ana women coming out of 
schools and colleges will be absorbed  by the  
increase in the    economic 

_ activities. That is a pious hope. May I ask 
him wiiether we have qualified these young 
men and women to take aavantage of the 
economic activities? Sir, can somebody tell 
me, in precise terms, what the aim of our 
education is? The Soviets, for example, say 
that the aim of Soviet education is the creation 
of active workers for the construction of 
socialist society. In Japan they say that there 
is no unemployment Because everyone gets 
some training m art, craft or science. Simi- 

' lar is the case in other countries. But if you 
look to India you will And that a boy or a girl 
who wants to appear for the Secondary 
School Leaving Examination is made to study 
a number of languages. In Bombay, for 
instance, a student is required to study four 
languages. English is one. Classical language 
is another. Hindi is third and mothertongue is 
fourth. I have seen the amount of energy that 
the student spends in learning these languages 
and mastering none. I do not know whether 
multi-linguism is the aim of our education. 
That is the tragedy of our present education, 
Sir. We are aiming at hundred per cent, 
literacy, but Gandhiji said literacy is no 
education nor even a beginning of it. Sir, we 
may be creating an army of unemployeds if 
we do not alter the basis of our education and 
that too immediately. Government has 
undertaken short-term remedies to remove 
unemployment, by providing jobs to ifi.000 
persons as school teachers. I only wish that 
the remedy should not prove to be worse than 
the  disease. 

Sir, our industrial production is increasing. 
We are glad of it, but may I ask whether any 
attempt has been made to understand why so 
many limited companies that had sprung up 
during the war have gone or are going into 
liquidation. Recasting the company law will 
not improve matters. An attempt should be 
made to appoint a small committee with    a    
view    to 
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study the whole problem and with a view also 
to reorganising and planning the small-scale 
industries. Sir, as at present our industry is 
subjected • to four checks. Tne Finance 
Ministry wants more income tax, more excise 
and more customs. The Labour Ministry wants 
more wages, gratuity, bonus and other benefits 
to its workers. The Industry Ministry wants 
more production, more efficiency and more 
quahty, and the capitalists want more proiits, 
more commission and less supervision on the 
part of the Government. The only creature who 
is subjected to these is the poor consumer who 
is a victim in this game of pull and push. He is 
the ass of the burden. I therefore say, Sir, that 
unless there is co-ordination in the I "rent 
departments of the Ministry, matters will not 
improve. According to me the fate of the 
small-scale and cottage industries is not very 
brilliant, hemmed in as they are by these "dos" 
and "don'ts". It is up to the Government to give 
serious consideration to these and improve 
matters if they think   necessary. 

Sir, I must thank the Minister for 
Information and Broadcasting for reviving the 
Indian Information and the Bharat Samachar, 
which had stopped publication two or three 
years back. I must also thank the Government 
for the readiness and the sympathy with which 
they came to the help of the famine-stricken  
in   Maharashtra. 

Sir, with two quotations I am ending my 
speech.    Bhartrihari has said: 

 
"Oh, King, if you want to milk this cow in the 
form of earth then feed the people who are 
like her calves." Now the Raja has gone but 
the Finance Minister is there. So it ia his 
responsibility. 

Mahatma Gandhi says: "I shall work for an 
India in which the poorest will feel that it is 
their country in whose making they have 
effective voice,  an  India  in which there  
shall 

be no high class and low class of people, an 
India in which all communities will live in 
harmony. Western democracy is on its trial. If 
it has already proved a failure, may it be 
reserved to India to evolve the true science of 
democracy by giving a visible demonstration 
of its buttress. Corruption anu hypocrisy 
ought not to be inevitable products of 
democracy as they are to-day. Nor is the bulk 
a true test of democracy. True democracy is 
not inconsistent with a few persons 
representing the spirit, the hope and the 
aspiration of those whom they claim to 
represent. I hold that democracy cannot be 
evolved by forcible methods. The spirit of 
democracy cannot be imposed from without. 
It is to come from within." 

BEGAM AIZAZ RASUL (Uttar Pradesh): Sir, 
I congratulate the Finance Minister on 
presenting to Parliament the seventh Budget 
of Free India. I "also join Dr. Kunzru in 
welcoming our troops from Korea. As he has 
rightly said, they had a very difficult duty to 
perform and the manner in which they have 
performed their diffi-I task has earned the 
respect and adtoiiration of peoples all over 
the world. We are proud of them. 

Sir I would like to say something about the 
U.S. military aid to Pakistan before I express a 
few ideas on the Budget. It is unfortunate, Sir, 
that this pact should have taken place and it is 
very natural that it should give rise to tension 
and to many suspicions. President Eisenhower 
has promised that he will thwart aggression if 
it takes place by virtue of this aid. If that 
promise is to be kept it follows that American 
military officers will step in all over the 
military establishments of Pakistan and be 
present in all strategic positions. That means, 
Sir, that Pakistan's independence will be 
compromised, but Pakistan leaders protest that 
the alliance does not in any way affect their 
sovereignty and independence. If their claim 
is .to be justified then President Eisenhower's 
promise cannot be fulfilled because ti do that 
it is necessary to place their 
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strategic positions in the country to which 
military aid is being given. Anyhow it is 
clear, and Pakistan cannot escape the fact that 
United States of America's military aid is 
given to a country to promote the foreign 
policy of America. This is not very different, 
Sir, from the old Imperial Policy which the 
British followed for long and which is well 
known to us. When King Amanullah of 
Afghanistan decided on the independence of 
Afghanistan, it meant a break witb British 
control over Afghanistan's foreign affairs. If 
Pakistan now submits itself to the foreign 
policy of America, it compromises its 
independence and sovereignty and brings the 

Id war to its territory. Our Prime Minister 
has said that this military aid brings in a new 
type of colonialism and thereby threatens the 
newly-won freedom of the countries of Asia. 
Pakistan cannot claim that it is faced with the 
same situation as Turkey. Turkey for centuries 
has been afraid of Russian aggression and has 
always ,been sensitive to threats of danger. 
Pakistan has no such predicament and is not 
exposed to that kind of danger. It is thus clear 
that Pakistan has formed this alliance not in 
the interests of its security but for other 
reasons. These must be ■ divined. Some may 
suggest that the acceptance of this military aid 
will effect a saving of a substantial amount of 
national wealth which may be diverted to 
strengthen the economic structure of the 
country and providing increased employment 
to its people. But, Sir, if economic re-
construction was the only objective, one 
wonders why such a roundabout method 
should have been adopted. Tt would have 
been easier and saner *o have asked for 
economic rather than military aid. The other 
reason that 'is being suggested is this that 
Pakistan's aggrandisement of her armed might 
is due to a desire for military adventure. In the 
latter case,    neighbouring     countries      like 
India  and  Afghanistan  would  be less 

than circumspect if they were to ignore the 
dangers that they are exposed to In fact, most 
of us feel that in referring to these dangers our 
Prime Minister has been most moderate and 
restrained, and rightly so. because he does not 
want to cause a scare. He believes in the 
inherent strength of his country and his con-
fidence is well-founded. Sir, vhe call which he 
has made to the nation deserves enthusiastic 
response and I am sure that my Muslim 
.brethren will be as responsive as any other 
section of the population, and I assure the 
Prime Minister that the Muslims will lend 
their best support tn strengthening the security 
of their country and be prepared to offer any 
ifice which they may be called upon to make 
in this connection. Their interests are bound 
up with the prosperity of India and they, more 
than any other section, feel that it will be a 
tragedy if relations between India and 
Pakistan were to be strained. In fact, those 
leaders of Pakistan who profess interest in the 
well-being of the Indian Muslims are doing 
those very people the greatest disservice by 
causing a breach in the relationship between 
the two countries. Sir, the future prosperity 
and stability of this sub-continent—indeed of 
South Asia—depends to a large extent on the 
closest co-operation between India and 
Pakistan and any development which retards 
that process will .be suicidal to the interests of 
both, especially of Pakistan. Some lenders of 
Pakistan have for some time been flirting with 
the idea of Pan-Islamism and for that purpose 
have been trying to forge a link through this 
pact with the peoples of the Middle East. But, 
rightly, there has been no success; because 
even recently the Foreign Minister of Turkey 
reiterated the secular outlook of his country. 
The Arabs have repeatedly rejected the move 
because they believe in an Arab unity and not 
in the Pan-Islamic idea. Having failed to carry 
out this design by propaganda   and    
conferences,  thev    are 
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now adopting a method of associating these 
countries with themselves in military 
alliances with American aid. It remains to be 
seen whether they succeed in this. 

Sir, turning now to the Budget, the Finance 
Minister in his speech disclosed the (act that a 
provision has to be made for Rs. 474 crores in 
the current year to meet Rs. 26 crores of 
revenue deficits, Rs. 395 cipres for financing 
essential capital outlay end assisting the State 
Governments, local bodies, etc. for financing 
their development schemes and Rs. 53 crores 
for repayment of the maturing debt. This he 
expects to make up by raising Rs. 75 crores 
from loans in the country, Rs. 48 crores from 
foreign assistance and dollar loans, Rs. 45 
crores from small savings and Rs. 56 crores 
from other remittance transactions. This 
leaves an over-all deficit of Rs. 250 crores. 
Now, Sir, as - woman looking after my 
household, the conception of deficit in 
budgeting is foreign to me. I believe in cutting 
my coat according to my cloth. I realise, 
however, that money for the Five Year Plan 
has to be found somehow and the Plan has to 
be completed. But the question arises whether 
we would be able to spend the large suing of 
money, provided in the Budget. Reverting to 
the deficit of Rs. 250 crores, part of this is to 
be met by drawing upon the sterling balances 
and the rest by issuing new currency, flow 
much of each is intended has not been 
disclosed. 

Now. Sir. the, expenditure on Defence is 
only Rs. 6 crores more than last year. Is this 
expenditure adequate? We have to be well-
equipped and well-fortified. A sum of Rs. 12 
crores is being sought to be raised by levying 
excise on commodities, but these 
commodities are not luxury goods but things 
which are used by the rich and Poor alike. As 
has been said by many hon. Members here, it 
would have been a good thing if these 
commodities had not been taxed. It is useless 
to say that this additional levy will not fall on 
the consumer,  because  as    we   all    know 

and as has just been pointed out by several 
hon. Members, it is sure to fall on the 
consumer in the end. I would have been very 
happy if shoes and chappals had been 
exempted whose cost does not exceed Rs. 10; 
those wearing shoes of a higher price than Rs. 
10 may afford to pay the in-creasej price but 
chappals and shoes priced less than Rs. 10 are 
generally worn by the lower middle class and 
by people who can hardly afford to pay 
anything more than that and it would have 
been a good thing if they had been exempted. 
In the same way, I think it would have been a 
good idea if washing soap had been exempted 
from this tax because washing soap is used by 
rich and poor alike and it will certainly cause 
great hardship to the poor classes. 

As regards duty on cement, Sir, of course it 
may provide an emotional satisfaction to our 
Finance Minister to have imposed this duty 
but he must also realise that about 50 per cent, 
of the cement used in our country is being 
consumed by the Government itself, so that 
the Government will have to pay a higher 
price for the cement that it will use. When 
sale:; tax was being imposed in the States it 
was said that it would not fall on the 
consumer but our exoerience has been quite 
the opposite. Li fact I have several times 
come across cases where the shopkeepers 
have charged sales tax 1 on commodities on 
which it is not levied, so that the ordinary 
man not knowing what articles or what 
commodities are taxed and what are not 
taxed, has to pay these taxes along with the 
price of the articles that he is .buying, and of 
course in every case on the chargeable items. 
Now Sir, I would like to say something about 
betel-nuts. I come from a State where betel-
nuts are consumed in a large quantity and this 
additional levy on this commodity will 
certainly be a great blow to the, consumers of 
my State. 

It is useless to- say that the burden of    the    
additional    levy    on     these- 
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on the consumers. Our experience proves 
something different. I have just mentioned the 
sales-tax and so with betel-nuts. The 
middleman is certainly not going to undergo 
any loss on, account of the additional levy. 
Apart from that, I wish to make out another 
point. I find that betel-nut produced in India is 
of the order of 22 lakh maunds on which there 
is no excise duty. The consumption of this 
commodity in our country is 33 iakh maunds 
and therefore we have to import 11 lakh 
maunds a year from abroad. In the Finance 
Bill, the provision is that "the duty on betel-
nut is being increased from 9i annas 
preferential to Re. 1 preferential with 
corresponding adjustments in the standard 
rate". That means that the Government have 
increased the customs on imports and from 
this it expects to get Rs. 3 crores but the 22 
lakh maunds which is produced in the country 
goes scotfree. We would have been very happy 
if these 22 iakh maunds of betel-nut that are 
produced in the country and which have net 
■been subjected to excise duty, had been 
made available to the consumer at lower 
prices. But the standard rate having been 
increased the price of betel-nut will atonce 
shoot up, and has already done so, and the 
consumer will have to buy it at that rate —
because he will be charged the maximum 
price. Calculating Re. 1/-per pound on 22 lakh 
maunds the additional amount comes to 18 
crores of rupees, who benefits by this amount? 
It is the grower and the middleman. Of course, 
you are helping the Indian grower to the extent 
of Rs. 18 crores; but the consumer is also 
called upon to pay not Rs. 3 crores but Rs. 21 
crores out of which only Rs. 3 crores will 
reach the Government coffers and the rest will 
go into the pockets of the middlemen nnd the 
growers. I hope that something will be done 
about this. 

Now. Sir, I come to another point. I have, 
on another .occasion, brought to  the notice 
of the Government, the 

very unfair manner in which my State of Uttar 
Pradesh is being treated by the Centre, as 
regards money for development and other 
purposes. Out of the 303 crores of rupees 
allotted to Part A and B States, in grants and 
loans for development purposes, I find that 
U.P. is only getting Rs. 71 lakhs which 
represents 0-2 per cent. of the total while other 
States of the Union have been treated with a 
liberality which, I for one, would have 
welcomed with ereater cordiality if the step-
motherly treatment meted out to my State had 
not been so glaring in character. Our 
development schemes of Ghagra Valley 
Project and Rihand Dam are being held up on 
account of paucity of funds. Projects nke 
Mahanadi, Kosi, Damodar and Bhakra are 
well under way; but the Ghagra Valley 
Project which will produce about 40 lakh kws 
of electricity and passes through about 
thirteen districts of U.P., containing about 19 
million people and covering an area of 25,000 
square miles, cannot be proceeded with on 
account of lack    of funds. 

Then, Sir, out of all the locomotive, 
fertilizer, aircraft, and steel plant factories and 
national laboratories only one—the Central 
Drug Research Institute—is located in the 
U.P. I bring it to the notice of hon. Members 
who are apt to say that U.P. gets preferential 
treatment. I bring it to the notice of the hon. 
the Finance Minister who I am glad is present 
and hope that he will see ' that some more 
money is allotted to my State. 

Sir, the Finance Minister, in his Budget 
speech, has said that the States had not shown 
the same readiness to augment their resources 
to the extent envisaged in the Plan. As far as 
U.P. is concerned, I may inform him that 
there is no scope for further taxation. Already 
the people are groaning under the burden of 
high prices, and if any additional burden is 
put on them, the whole economy  of  the  
State   will  collapse. 
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preferences so far as the import of motor 
cars, their accessories and parts are 
concerned. 

One minor point which I would like to 
bring to the notice of the Finance Minister is 
regarding the issue of income-tax clearance 
certificates to people going outside India. I 
have been told that. these certificates are 
issued from Delhi. For instance, if I am living 
in Lucknow and I ask for a clearance 
certificate, they give a certificate there, but it 
has to be approved formally by the authorities 
in Delhi. This, Sir, is causing great hardship; 
and I would reauest the hon. the Finance 
Minister to make the State headquarters issue 
it, that is the income-tax officers should be 
empowered to issue income-tax clearance 
certificates. 

Sir. I welcome the improvement in the 
food situation in the country and the 
derationing of foodstufrs in most States. This 
is a most heartening development and I 
congratulate the Food Minister on his bold 
policy. 

I am glad that it has been decided to 
publish text-books on the Five Year Plan for 
teaching in middle and high schools. It is very 
necessary, that our children study this Plan 
and know what is being done to develop ihe 
resources of our country and to improve the 
living standards of our people. I hope the 
publication of these text-books will be 
expedited. 

Another thing that I would like to bring to 
the notice of Government is the opening of 
more vocational centres for training in 
handicrafts in (different parts of India. During 
my recent visit to Japan, I had the opportunity 
of seeing some of their •vocational centres 
and it was really .extremely interesting to see 
these places when men and women are heing 
taught handicrafts, at Government cost, with 
no fees of any kind. The courses last from six 
months to two years,  and  after    receiving    
this 

training, these men and women are absorbed 
in private or Government establishments and 
industries in the country. 

Sir, so much has been said about 
unemployment in our country that I 
do not want to diiate upon that point. 
It is ot course, a crying need of our 
country. I would like to suggest that 
the opening of these vocational 
centres in far larger numbers than 
are at present in existence, is very 
necessary. I enquired from the 
Labour Minister one day I think and 
he told me that there were about 160 - 
vocational centres in the whole of 
India. In a large country like India, 
I feel that this is a very small num 
ber. The need of our country today 
is that our men and women should be 
taught handicrafts which they can 
use for the purposes of earning their 
own living and also for the purposes 
of developing small and cottage in 
dustries. Japan is very famous for 
her cottage industries. I found that 
there was nothing new that was 
happening there, except that people 
were taking an interest in the deve 
lopment of cottage industries. 
Wherever a particular commodity 
wag available, there they opened that 
particular cottage industry. They 
worked in their homes and received 
orders from .big business houses for 
the sale of these commodities on a 
cooperative basis. This should like 
wise, be developed in our own coun 
try; and our men and women should be 
trained to utilise their knowledge not 
only for earning their own livelihood 
and improving their resources but 
for the economic progress of the 
country also and for relieving the 
problem  of   unemployment. 

MR. DEPUTY CHAIRMAN: Before I call 
on the next speaker, I think the time has come 
to restrict the time for speeches. There are 15 
names on the list for today. I would therefore 
request hon. Members not to take more than 
15 minutes. Mr. Satyapriya Banerjee. 
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Deputy Chairman, it is said that the Budget is 
the balance-sheet of a nation, a nation that was 
in the immediate past, a nation that is in the 
living present, and a nation that is going to be 
in the immediate future. The hon. the Finance 
Minister has, in his Budget statement, drawn a 
very rosy picture of the economic condition of 
the land. He claims that the food position is 
satisfactory, the trend of prices shows that 
inflation has been successfully overcome, 
industrial output is increasing, the balance of 
payments position is fairly satisfactory, the 
dollar position has improved; but the net 
result of all these achievements about which 
the Finance Minister has waxed so eloquently 
has come to this that unemployment has cast 
its gloom over the entire country and want is 
writ large on the face of the common man. 
Not a ray of hope nor a streak of light is there 
to sweeten the home of the common man. 
What is this due to? 

This brings me to the tax structure 
contained in the Budget. The Finance Minister 
has said that no changes are proposed in the 
income-tax rates which, for the next year, will 
continue to be the same as at present. He has 
however levied Union excise duties on 
superfine cotton cloth and other varieties of 
cotton cloth. He has levied excise duty on 
cement, soap and footwear. But may I say that 
the whole structure is very significant? Sir, 
shall I be wrong if I may be permitted to 
interpret this scheme of taxation as a sign that 
the Government has accepted the validity of 
the contention of the capitalists that the 
present level of direct taxation tended to 
destroy business initiative and that any 
increase in the burden of such taxation would 
be a serious handicap to capital formation and 
development in the private sector. It is well-
known to all that the unsatisfactory 
performance of this sector has caused grave 
concern and anxiety in official quarters and 
the avoidance of any new imposition by way 
of direct taxation is a sure indication of the 
solicitude of the Government   for   private   
enterprise   and   its 

anxiety to make things not difficult for them. I 
must congratulate the industrialists on their no 
mean achievement in convincing the framers of 
the fiscal policy that social objectives such as 
reduction of inequality need to be limited by a 
realistic appreciation of the necessity of 
providing industrialists and investors with 
adequate incentives. This brings me to the very 
last sentence of his statement. He is conscious 
that he is on the right road. I join issue with 
him directly here. Avoiding taxation of the rich 
and taxing the already penniless poor is 
certainly not the right road. The right road 
would have been to take to those measures of 
taxation which would have enthused the whole 
people—man. woman and child—to exert their 
utmost to see that the Five Year Plan which 
forms the background not only of this Budget 
but also of the previous Budgets, which aims at 
raising their standard of living, succeeds. Why 
did they not stand behind it? The reasons are 
not far to seek. The peasant is now in the very 
same condition that he was under the British 
rule. The worker is eking out his miserable 
existence in the same way as he did under the 
British rule. Where is the change.' The 
psychology of change, that is to say, a change 
in the psychology of the common man has got 
to be introduced by the Government—if it 
really means business—before it can hope for 
any substantial progress in the implementation 
of the Five Year Pian. The present Budget has 
completely failed to bring this about. 

Sir, I was astonished and amazed to see 
"how the Finance Minister could have written 
such a sentence in his Budget statement as 
"The rehabilitation of displaced persons is now 
near-ing completion." I do not know what 
rehabilitation has been done with regard to the 
displaced persons of West Pakistan. But I 
know what has been done for the refugees 
from East Pakistan to West Bengal which is 
my constituency and which I have the honour 
to represent here because "I live, move and 
have my being" with the    refugees.    When    
I    go back    I. 
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can confidently assert that rehabilitation here 
has hardly begun. Several crores have been 
spent. I do not deny it, but those crores have 
not gone an inch towards their rehabilitation. 
They might have given some relief, but 
rehabilitation has a different connotation—it 
means the absorption of the refugees in the 
economy of West Bengal and her social 
production. Have the Government been able 
to do so? The answer is an emphatic 'No'. 
Therefore it was really unimaginable that a 
Finance Minister of the Union of India of the 
stature of Shri Chintaman Deshmukh should 
have written such a sentence in his Budget 
statement, a sentence which does not tally 
with facts. I may go further and say—which is 
a travesty of truth and which will undoubtedly 
mislead the unwary public, a thing certainly 
the hon. Finance Minister cannot and does not 
want. 

Sir, deficit financing has been the order of 
the day. In the original Five Year Plan for the 
whole period of five years only Rs. 290 crores 
were provided, but what do we find in the 
next year's Budget? In the next year we have 
Rs. 250 crores of deficit financing, a risk 
which, I think, the hon. the Finance Minister 
would do well to think over before plunging 
into it and if during the course of the year 
occasion arises to put a stop to it, he will have 
the courage to do it. I am not opposed to 
deficit financing in principle. There are 
occasions when deficit financing becomes a 
necessity. If deficit financing, on the other 
hand, paves the way to inflation, immediate 
steps should be taken to put an end to that and 
I am sure that the brightest jewel in the crown 
of the Government of India, Shri Chintaman 
Deshmukh, will rise to the occasion if circum-
stances so demand. 

He has only just touched on the question of 
unemployment and referred us to what was 
said in the past. There is considerable increase 
in unemployment and it is gradually 
mounting. What is the remedy? Long-term 
measures  are  needed.    Nobody   joins 
143 C.S.D. 

issue with him in that regard. Unemployment 
is a scourge on society. The greatest evil of 
unemployment is not only physical but also 
mental, not only on account of the privation 
which it brings in its train but also on account 
of the hatred and fear which it breeds—hatred 
for those who are responsible-for this 
unemployment and fear of starvation on this 
account. Sir, without going into the causes of 
unemployment and the long-term measure to 
deal with it may I ask what is going to be 
done with the relief of the unemployed here 
and now? Shall they face starvation? Is 
provision for the relief of the unemployed 
incompatible with long-term measures? 
Would not a slice out of 175 crores provided 
to meet unemployment be diverted for 
unemployment relief? 

(Time bell rings.) 

Sir, I will now come to some specific 
subjects. The Damodar Valley Project is one 
of the biggest projects in the Five Year Plan. 
Many crores of rupees have been spent on it 
and perhaps many more crores have been 
misspent. It appears that, when the Damodar 
Valley Project was started, nobody gave any 
thought to the effect which this Project would 
have on the port of Calcutta and consequently 
on the city of Calcutta. The other day the 
Chief Minister of West Bengal, Dr. B. C. Roy, 
at his Press Conference here in Delhi stated 
that, if the port of Calcutta was gone, the 
whole city of Calcutta was also gone. 
Therefore I would like to draw the attention of 
the Government to the need for taking steps 
simultaneously to see that the port of Calcutta 
does not suffer on account of this Project and 
also that the Damodar River is tamed. These 
should go simultaneously hand in hand, and 
not one at the cost of the other. I should like 
to refer here to one civil engineer of repute in 
Calcutta who has been trying his best to din 
into the ears of the Government of India the 
possible and probable effect of the Damodar 
Valley Project on fhe port of Calcutta. He has 
published articles in the Press, written   letters    
to    the 
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lowest to the highest, from the Port 
Commissioners to the Prime Minister and 
Planning Minister. Acknowledgment is 
received but nothing else is done. Could not 
the Government send some of their experts to 
talk with him over the matter and see that 
something is done which will maintain the 
port of Calcutta and also tame the Damodar 
River? That engineer is Shri Kapil 
Bhattacharya. 

(Time bell rings.) It is unfortunate 
that I have no time. I would mention only one 
matter. When he drew the picture of the 
economic situation in the country, the Finance 
Minister referred to strikes. Strikes are really 
bugbears to the Treasury Benches. Workers do 
not resort to strikes just for fun. They resort to 
them when it becomes a life and death 
question to them. If steel production has gone 
down, it has gone down not on account of the 
strikes that the workers were forced to resort 
to, but on account of the recalcitrant attitude 
of the employers supported by the 
Government. It is that which is responsible for 
the fall in the production of steel. Therefore 
my appeal to the Government will be to have a 
human approach to the whole question; the 
whole Budget should have a human 
background which, I am afraid, the present 
Budget lacks. Sir. I have done. 

SHRI B. P. AGARWAL (West Bengal): Mr. 
Deputy Chairman, this Budget has been 
looked upon by the various sections of the 
House from various angles. While certain hon. 
Members have criticised it right and left, there 
are many on this side who have offered their 
congratulations to the Finance Minister. I for 
one feel that the Finance Minister's is the most 
difficult role in the Cabinet. While there are 
all sorts of demands for all possible schemes 
and reliefs, to which there is hardly any end. I 
do not think there is anybody who likes his 
own interests to be touched. 

Taxation of any kind, big or small, is 
always disliked.   There is a general 

hue and cry from all sections of the 
community that they are already hard hit and 
there is hardly anything left with them out of 
which they may be in a position to contribute 
anything further to the general exchequer. The 
only course open to Government under these 
circumstances was to refer this question to the 
impartial enquiry of an Expert Commission so 
as to find out ways and means as to how and 
where-from further revenue could be raised to 
meet the growing needs of the country. This 
has already been done by the appointment of 
the Taxation Commission. It may, however, 
take its own time, while the country's march of 
progress cannot be stopped. Any new taxation 
under these circumstances was out of the 
question, and the Finance Minister has acted 
wisely in not Jaunching upon any measures of 
large taxation. 

The few taxes which have been proposed are 
unobjectionable, as far as I can see, although it 
would have been better if even these had not 
been imposed and the status quo maintained till 
the findings of the Taxation Commission were 
out. After all, even with these taxes, there is a 
large deficit which could not be filled, and the 
non-imposition of these taxes would have made 
little difference to the main currents of the 
Budget. I do not see how the enhancement of 
the duty olf-betel-nuts can be objected to on the 
grounds that it is an article of very essential 
need. If cigars and cigarettes are luxuries, I 
think that betel-nuts are equally a luxury. 

AN HON. MEMBER:  No, Sir. 

SHRI B. P. AGARWAL: They cannot be put 
on the same footing as food and clothing. If 
excise on superfine cloth has been increased, 
the import duty on superior staple cotton has 
been 4 p M \ abolisned. Similarly, if excise ' f 
duty on cement has been imposed, import duty 
on certain kinds of steel has been abolished. 
Thus taking it on the whole, I do not think any 
serious objection could be raised to the new 
taxes on any reasonable grounds. 
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the large deficit when the avenues of large 
taxation are no more open, the deficit could be 
managed either by borrowing or by leaving the 
deficit as it is for liquidation in future . good 
years and managing the temporary 
requirements by short term loans. In the 
present international situation, in which we 
find ourselves, it seems almost improbable that 
we can count upon large foreign aids. I 
therefore think the Finance Minister has done 
the best under the circumstances by embarking 
upon the field of deficit financing. Looking to 
the downward trend of prices and the all-round 
improvement in the various spheres of 
production, I think the opportunity has been 
rightly chosen for this step, and this was the 
only sound policy in the existing 
circumstances. 

I should, however, like to know one thing 
from the Finance Minister whether this entire 
amount of Rs. 250 crores of the deficit 
financing is proposed to be raised from the 
banking and business circles or any portion is 
to be offered to the Issue Department of the 
Currency. I believe this amount will be 
entirely drawn from the market. Therefore, I 
hope, the Finance Minister will take necessary 
precautions to see that this does not create 
conditions of competition in the business 
circles, thereby creating cifficulties in meeting 
the financial requirements of the industries in 
the private sector. What I mean to suggest in 
this connection is that Treasury bills should be 
offered to the market at times when the 
pressure of demands Srom the industries may 
be slack. In short, conditions of competition 
between the Government and industry should, 
as far as possible, be avoided. 

Coming to the problem of implementation 
of the various development projects, I think 
the whole country is behind the Government 
in wishing it nil success in its efforts to 
implement ■the various schemes. The 
additional provision which has been made in 
the Budget is well appreciated by all; but there 
is an honest apprehension in anany minds 
whether the Government 

machinery, as it is at present constituted, will 
be able to make full use of these funds. From 
past history, it appears that the Government 
machinery needs to be immediately geared up 
for utilising these funds to xne proper extent. 
The Prime Minister had stated some time back 
that the Government machinery needs a 
thorough shake-up if Jhe results are to be 
achieved quickly and let us hope, that these 
commendable views of the Prime Minister are 
translated into action without delay. The 
Finance Minister has also expressed in his 
speech that this matter was receiving the close 
attention of the Government. I hope therefore 
quick action is taken in this behalf and the 
House is fully informed of it. 

I should like to make a humble suggestion 
in this respect. It would be much helpful if 
Members of Parliament are afforded greater 
opportunities of associating themselves with 
the progress of the various development 
schemes. This, in my opinion, could be done 
by appointing small committees of Members 
of Parliament for each important project. The 
members of such committees could frequently 
visit these projects, see their working and 
progress and report to Parliament with their 
suggestions for improvements, etc. from time 
to time. By associating Members of 
Parliament, on the one hand there will be less 
of uninformed criticism and on the other hand 
they will be in a position to offer useful 
suggestions. I hope this will receive due 
consideration of the Government. 

With these views on the general aspect of 
the Budget, I should like to draw serious 
attention of the Government to the growing 
unemployment amongst the educated middle 
classes of the country. This problem has 
assumed a very serious aspect in the State of 
West Bengal which I have the honour to 
represent. The displacement of a large number 
of middle-class people from East Bengal has 
created a difficult situation in West Bengal. 
There is not sufficient land in West Bengal to 
feed the entire population. 
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imperative  necessity that suitable employment 
for this vast number of middle-class and dis-
placed persons is found out at once. 

Frequent troubles in the city of Calcutta 
over any little issue are an outcome of the 
frustrated life of the people. This city of 
Calcutta is a big industrial centre and 
happenings there have wide repercussions 
throughout the country. The resources of West 
Bengal alone are not sufficient to meet this 
growing trouble. The Centre should therefore 
find out ways and means of solving this 
difficulty very early, otherwise I am afraid, 
Calcutta may be a danger spot for the whole 
country. The only way in which this difficulty 
can be solved is by the creation of cottage and 
small-scale industries side by side with the 
large-scale industries, and I feel that the 
measures so far adopted have not touched even 
the fringe of this problem. In view of these 
circumstances, I would earnestly appeal to the 
Government to look into this matter seriously 
and with sympathy. 

Another matter about which I have felt is 
the treatment meted out so far to the system of 
indigenous medicines in the country. Looking 
through the Budget figures, I find that a 
recurring and non-recurring grant of Rs. 18 
crores has been made in the Civil Estimates 
for the Medical and Health Services. Out of 
this provision, only a paltry sum of Rs. 5 lakhs 
has been provided for research in indigenous 
medicines. While we are all proud of the 
endeavours which are being made in the 
sphere of various scientific researches under 
the forceful inspiration of our Prime Minister, 
it is a matter of great regret that the system of 
indigenous medicines, which is liked by 
millions of people in this country, should 
receive such insignificant attention from the 
Government. It may be that the system of 
Indian medicine is not at its best today like all 
the other treasures of Indian art and culture 
which through the ravages of time, have 
suffered heavily. But it will be a travesty of 
truth if it is stated that 

this system has nothing of its own and it is only 
a quackery. It is now high time that this ancient 
system of medicine, which has given relief to 
the vast number of population through times-
immemorial, receives due recognition at the 
hands of the Government. I am afraid very few 
of the recommendations of the Chopra 
Committee which inquired into this matter at 
length, have been acted upon, and the system 
of Ayurvedic medicines has received a step-
motherly treatment at the hands of our Health 
Ministry. I would, however, suggest to the 
Finance Minister, who is himself a great 
scholar of Sanskrit literature, to have a glance 
through the various monumental works of 
Ayurved like Charak and Shushrut, and 
provide a proper place to this ancient system of 
medicine in the-Budget of the country. 

Lastly, I would like to draw the attention of 
the House towards the need of adopting 
measures of strict austerity. I feel that we have 
now difficult times ahead. We have a vast 
programme of reconstruction to accomplish 
and although we have large potential wealth in 
the country, yet to-exploit this wealth for the 
benefit of the nation, we have to struggle hard 
for a certain time. We have to depend entirely 
on our own endeavours and it would be wrong 
on our part if we-base our programmes on 
external aids. We shall all have to make large 
sacrifices to achieve these objects and for the 
maintenance of our hard-won: independence, 
which is equally a big. responsibility for us to 
shoulder. 

I think it is desirable therefore that strict 
measures of austerity are devised in all walks 
of life, both official and non-official, as then 
and then alone we will be able to see a bright 
future. I assure the Finance Minister that he 
will find the whole-hearted co-operation of 
each and every Member of this House in the 
arduous task which h& has to face in the 
wider interest of the nation. 

SHRI R. C. GUPTA (Uttar Pradesh): Sir,  I  
congratulate  the hon.  Finance Minister over 
the very sound financial 
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Budget proposals which he has placed before 
this House. It is a difficult matter for any 
Finance Minister to make both ends meet 
when there are large demands from every 
section of the society. The Finance Minister 
has after all got certain resources from which 
he can meet the needs of the country. He 
cannot create wealth but whatever is available 
he can only distribute and to the best 
advantage of fhe community. In this task the 
Finance Minister, I think, has succeeded very 
well. However, there are certain aspects on 
which I would like to say something. The 
Finance Minister has assumed that he would 
get Rs. 9 crores as the first instalment from 
the Pakistan Government out of the amount 
due to India from Pakistan. Rs. 18 crores were 
due in the last two years and not a single pie 
has been paid to India. So I think this expecta-
tion is not going to be fulfilled this year also 
as the circumstances are so very clear that 
Pakistan will probably not respect the 
commitments which have been .made. 

As far as the question of taxation is -
concerned, much has been said in this House 
and I join with those who have said that certain 
things which are really necessaries of life have 
been taxed. They are three in number. Number 
one is betel-nut, number two is soap and 
number three is footwear. All these three 
commodities are necessaries of life. Was it not 
possible for the Finance Minister to find this 
money from some other sources? Was it not 
possible for him to tax luxuries .a little more 
and leave these things alone? I think, Sir, it 
was quite possible to have done so. It is wrong 
to say that betel-nuts are not a necessary of 
life. The number of poor people using betel-
nuts is very very large indeed and their pockets 
are bound to be affected. The Finance Minister 
has in his speech said that the burden would 
fall on the middleman and his profits would be 
reduced; but I think he is mistaken in that, 
assumption. He says "the profit margins on 
betel-nuts have for some time been very high, 
often leading to the payment of a premium on 
import 

licences. There is little justification for the 
importer and the middlemen retaining such 
profit and I am sure me House would 
welcome this attempt to divert a part of it for 
the benefit of the exchequer." If this money 
were to come from the pockets of the profiteer 
or the middleman, nobody would have 
grudged it. But our experience is otherwise. 
Our experience is that it falls on the consumer 
and Mr. Deogirikar who spoke a little while 
before me has already asserted that the prices 
of betel-nuts have already gone up very high. 
Who is going to bear the brunt of this? It is 
the poor consumer and nobody else. Similarly 
in the case of tax on soap and footwear. They 
are also necessaries of life and they should 
have been left alone. If it was not possible to 
get this money out of any other tax, then the 
deficit in the Budget could have been 
increased by about Rs. 5 crores. That would 
have been better than the imposition of these 
new taxes on necessaries of life. 

Leaving this question of taxation, I come next 
to another very important question on which I 
feel very strongly and on which some of the 
other Members have already expressed their 
views. That is the question of the educated 
unemployed in our country. The Budget does 
not actually contain any bold proposal for 
meeting this menace. The Finance Minister has 
contented himself with saying that provision has 
been made and certain amounts have been set 
apart for meeting this problem of 
unemployment, in the Five Year Plan. I submit 
that this is not sufficient. It is impossible to meet 
this menace of educated unemployment in this 
manner. The number of educated people is 
increasing every day. From the State of Uttar 
Pradesh alone this year, 1954, 1 two and a half 
lakh boys are taking the High School and 
Intermediate examinations. That is two and a 
half lakhs from one State alone. If you just 
calculate the number for the wh^le country, «the 
number of the educated turned out by the 
Universities and the Intermediate and High 
School Boards would be tremendous.   Are you 
going 
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them all in the shape of service?    It is 
impossible to meet that situation.   Therefore, 
something else has got to be done and the 
question   is,   what   should   be   done? 
Various suggestions have been made. Dr. 
Kunzru has suggested that cottage industries   
might   be   developed.   Of course, that is one 
of the very    good suggestions   that   should   
be   accepted. But I would suggest that for this 
purpose   what   is   necessary   is   that   the 
system   of   education   must   be   overhauled.   
The  matter  is  engaging  the attention   of   
Government,   both   the Central   and  the   
State   Governments, and at least four or five 
Governments have   appointed   their   
committees   on reorganisation of secondary 
education. The   reports   of   some   of   them   
have already been published and the Central 
Board of Education in their last meeting 
considered this question at great length   and   
have   arrived   at   certain conclusions.   My   
own   view   is   that unless the Centre comes to 
the aid of the   States   in   organising   
secondary education,  it would  be   impossible 
to solve the problem.   What is necessary is   to   
see   that   the   students   at   the secondary 
stage must be qualified to enter life.    If the 
education given to them  is  purely  of  the  
literary  type, then  they must go to the 
university and flood the gates of the colleges, 
and the number of graduates coming out every 
year would be larger and larger and then it 
would be  impossible for any Government to 
find   employment for them.   Therefore, 
enough provision should have been made in 
this Budget for financing secondary education 
and compelling the States to provide technical   
and   professional   education   to meet   the   
growing   demand   for   such education.    If 
the students when they come out of the 
secondary schools are fit enough to enter life 
and find suitable employments, then there will 
not be so much rush to enter the universities. 
Only the best class of students would §o    there    
and    take    advantage    of university    
education    and-then    the number   of   the   
unemployed   would certainly     decrease.     
Therefore,     my suggestion is that in this 
Budget there should have been  sufficient 
provision 

for helping the States to enter on the 
reorganisation of the system of secondary 
education at once. 

Another point that I would like to 
stress is that in my State of Uttar 
Pradesh there is the question of law 
and order and that is shared by both 
Madhya Bharat and Rajasthan also. 
Every day you read in the papers that, 
dacoities are committed, that kid 
nappings take place and people are- 
held to ransom. For some years all 
these States have been taking steps to 
remove this menace, but they have not 
succeeded so far.   The reason is ...................... 

MR. DEPUTY CHAIRMAN: But it is 
entirely a State subject. 

SHRI R. C. GUPTA: Although it is the 
concern of the States, the Central Government 
must come to the rescue • of the States because 
it is a question! of law and order with which 
the Central Government is also intimately 
connected. 

The Home Minister himself went very 
recently to Madhya Bharat to witness the 
operations conducted by the three States. This 
question is a very serious one and unless the 
Central Government comes to the aid of these 
three States, it is not possible to remove this 
menace of the dacoits and kidnappers and it is 
also not possible to restore peace in the 
countryside in these States of Madhya Bharat, 
Rajasthan and Uttar Pradesh. 

There is one other point that I would like to 
make in regard to my State. In the First Five 
Year Plan there was one scheme, known as 
the Rihand Dam Scheme, suggested. Some-
how that scheme could not be financed, and 
the treatment that has been meted out to the 
Government of Uttar Pradesh in this respect 
has been a step-motherly one, I should say. As 
a matter of fact, many schemes were 
suggested by the U.P. State Government and 
if at least this scheme had been accepted and 
financed by the Centre, as it has done so in the 
case of several schemes from other    State 
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Governments it would have been possible to 
increase the food supply in the State of Uttar 
Pradesh. The scheme would cost about Rs. 50 
crores. I understand that this scheme has been 
included in the Second Five Year Plan. I find 
that a provision has been made in this Budget 
to the extent of Rs. 15 crores. This amount 
also includes provision 'for the Rihand Dam 
but I do not see any work being started in 
right earnest so far as this scheme is 
concerned. I would request the Government 
to take immediate steps to see that this 
scheme is implemented as soon as possible. 

(Time bell rings.) 
SHRI M. S. RANAWAT (Rajas-than): Mr. 

Deputy Chairman. I would not go into very 
great details but only put in a few points to 
which I want to draw the attention of the 
House. 

The first thing that I want to bring to the 
notice of Government is that previously there 
was generally, or rather always, an arrangement 
that any fresh taxation to be proposed was only 
undertaken at the time of the Budget and for the 
whole of the year that thing was not disturbed. 
Therefore, general trade and commerce in the 
country always waited for the presentation of 
the Budget but after the attainment of 
independence, we have, inadvertently perhaps, 
started it or perhaps certain forces have 
compelled the Government itself, to come out 
with such proposals in the middle of the year, 
either levying new taxes or changing the 
existing ones. These things have disturbed com-
merce and trade and the market does not know 
what may or may not hap-pen any time. This, I 
should submit. is not a healthy thing to do and 
the Government should be very serious i about 
it that whatever changes in the taxation or fiscal 
measures they want to bring, it should always 
be at the time of the presentation of the Budget. 
The Finance Minister has already said that we 
should wait for ' the    report    of    the    
Taxation    En-   I 

quiry Commission and my request is that if 
that report comes or if any change is 
anticipated, this should not be done suddenly 
in the middle of the year but it should be 
incorporated in the Budget of the next year. 

Having said that, Sir, I would come to the 
proposals for new excise duties which have 
been proposed. I expected that some relief 
would have been given at least to the 
agriculturists and to the consumers. We are all 
glad that food prices are falling. That is a 
great relief but then. Sir, that relief is not a 
relief to the agriculturists because the wages 
all round in the villages and the cost of other 
things are still increasing, and I have known 
even this year agriculturists who could not 
buy even ordinary things after selling all the 
produce. In my own part of the country, the 
price of maize has almost suddenly fallen to 
half of what it was before and the 
agriculturists do not know how to live and 
how to make both ends meet. Therefore, it is 
necessary to give relief to the villager in 
regard to his most essential requirements. I 
wish that something had been done to reduce 
the cost of kerosene by reducing the import 
duty. Similarly, Sir, relief should have been 
given in the excise duties on some of the 
agricultural products. For instance, there is an 
excise duty on tobacco, but tobacco prices 
have fallen and the reduction is to the extent 
of 50 per cent, to 60 per cent, but then the 
same excise duty is continued on tobacco. The 
result is that everywhere in the country, heaps 
of tobacco are lying, nol only this year's crop 
but also last year's crop. The whole stock is 
lying unsold. I asked them why they could not 
give away freely to people but was told that 
the farmer is not allowed to do that as the 
Inspector has tc come, inspect the stock and 
assess thf duty to be paid or. in the alternative 
the stock has to be destroyed. ] think it is high 
time that something was done; I thought 
something woulc have been done in the 
Budget itsell but nothing seems to have been 
done 
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The Finance Ministry has got its Excise 

Department officials in the various States but 
the Collector has got his office at so great a 
distance. The village people are not educated; 
they do not know how to write out an 
application in Hindi even and it is expected 
that they should send out typed applications in 
English. Then some uakil has to be engaged 
as otherwise relief cannot come. All over the 
country there has been very great trouble, 
very great restlessness in the minds of the 
producers. I do not know in what position the 
cultivator would be placed next year and I am 
also sure that in my own part of the country, 
the area under tobacco will be reduced very 
very heavily. It is not worth cultivating more 
of tobacco. What is the alternative? I cannot 
say because the land on which the farmer was 
growing tobacco is not good enough for food 
crops. There is thus no option. You may say, 
"Why not grow cotton?". That requires a 
different kind of soil and you cannot do that at 
one and the same time. There is no planning; 
there is no advice; there is no help. It is all left 
to the people's own mental and physical, 
resources as they are. We have done great 
things in this country. I know and I have seen 
the Damodar Valley Project and I con-
gratulate this Government for that. The 
progress is marvellous. Of course, we have 
these big projects undertaken and big 
problems being tackled but at the village level 
there- is practically nothing being done. I 
come here to Delhi for my parliamentary 
work and then I go back to my village. I find 
that here everything is talked of and it seems 
as though something very big is going to take 
place at aeroplane speed in the village?, but 
nothing has happened all these seven years 
except that the post office people have opened 
some post offices. Even with regard to this I 
was told that they are going to close down 
these post offices because the new post offices 
are not paying. Naturally   the   people   are   
not   going 

to pay two annas every time because they 
have not got the money for it. But the postal 
authorities think that it should work as a com-
mercial concern and they propose to close 
them down. The village people have got a lot 
of difficulties. Something should be done 
which should really help the people. Mere 
talks are not going to improve their condition. 
As a matter of fact the gulf between the 
village people, the cultivator and the 
agricultural labourer, and the city people is 
becoming enormously big, and so they call 
this Government as the Government of the 
city people, as the Government of Banias and 
they ask what the Government have done for 
them. This is a hard fact and I wish that the 
Government realised it much earlier. I say 
this, Sir, with full responsibility. I happened 
to be a Revenue Settlement Officer for 25 
years. I have been from field to field and from 
village to village and I know the country. Of 
course, I am talking of my own State, a State 
where, I believe, the Government has the 
highest responsibility to do things. If nothing 
has happened there I do not know what might 
be happening elsewhere. 

Similar is the position of the Scheduled 
Castes and the Scheduled Tribes. There had 
been a Commission. There had been a report. 
The Commission had been asking one thing 
or other. Money has been granted to certain 
States, but it does not even touch 5 per cent, 
of the problem. In my own village there are 
about 200 families. Of these people not a 
single man had received during the last seven 
years any sort of help either from the State 
Government or from the various organi-
zations or from the Central Government. 
Nothing seems to be moving. Mere 
formulation of schemes will not do. The 
officers of the Planning Commission or the 
Ministers or those who are interested in the 
common people have to find out how the 
improvements  that we  plan will  reach    the 
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common man, particularly in the villages. 
Unless all that is done, we will be in great 
difficulty. 

I now have to mention that the 
Archaeological Department of the Government 
of India as well as of the States is highly 
neglected. We are not finding any money 
whatsoever for that. Probably we have 
inherited the same stereotyped notions which 
we had received at the hands of the British 
Government. There is not that flair, not that 
desire to push ahead in a right manner. We 
have sanctioned a few lakhs of rupees for 
writing the history of the Independence 
Movement and in a way and to some extent it 
will get good advertising value for certain 
people who .are now still living. But, Sir, that 
is not enough. In the whole Indian history of 
the last 2,000 years there -are big gaps and it is 
not known how you propose to construct them. 
Even take the case of the great Kalidasa or the 
great Maharajah Vikramaditya or even Lord 
Buddha or the great Shan-karacharya. 
Regarding these we are not well informed 
historically and cannot completely supply 
definite data or the dates of that historical 
period. It is because we are not spending 
enough money for archaeological research, 
and I was pained to find in the Budget, Sir, 
that the funds for the archaeological 
departments have been reduced. It is really 
surprising. In the year 1952-53 the budgeted 
amount was Rs. 14 lakhs. In 1953-54 it was 
Rs. 22 lakhs while in the revised estimate it 
dropped down to Rs. 14 lakhs. Of course, we 
are now providing Rs. 16 lakhs. It is a very 
paltry sum and it seems that enough emphasis 
is not being given. If you se« the State 
Budgets, Sir, the position is still worse. It 
seems as though it is nobody's business and 
valuable treasures of our archaeology are be-
ing lost by their not being properly recorded 
and after about 20 years' time you will only 
know some stories that there was something 
here and something there. Therefore, it is high 
time that this Government took up this subject 
seriously. 

Now, Sir, there is another point to which I 
would draw your attention. As I said, I have 
gone to the Damodar Valley Project and I 
have great admiration for it. Very good work 
has been done there, but as we were going in 
motor cars on the roads we did not see many 
local people and it seemed as if the whole 
area was a deserted one. It seems that that part 
of the country is absolutely undeveloped and 
there is not enough population. There should 
be some basic scheme by which a large 
number of educated people from all over 
India are diverted to these areas so that these 
people, instead of looking for jobs of Babus 
may turn to be producers of the wealth of the 
country by settling down in those newly 
developed parts of our country. 

We produce cheap electricity there and the 
D.V.C. gives it to the Bihar Government and 
then the Bihar Government, though they get it 
at a cheap rate, turns into a good Marwari 
Bania and sells it to the people at high rates 
when distributing it to the different parts of 
Bihar. Now the Bihar Government through 
such agency is selling electricity to the con-
sumers in Hazaribagh at six annas per unit. 
Probably they may raise it this year to seven 
annas. The whole idea seems to be to make 
money. You give cheap power so that the 
people may make use of it for their develop-
ment, but in the whole of that area Hazaribagh 
seems to be the most badly treated and it 
almost gives one the impression that 
Hazaribagh is a very very backward place. 

Then, Sir, coming to the point which. I raised 
last year and which I again raise this year, in 
these undeveloped areas or in these backward 
States like Rajasthan, Saurashtra, Assam or 
Orissa, the Central Government is not playing 
their part fully well. There is a wide gulf 
between the developed . areas and the 
undeveloped areas in these States. It has 
become all the more because those developed 
areas are being  supplied with  capital  and 
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[Shri M. S. Ranawat.] with all the 
finances while these undeveloped areas 
are continuing to be backward for lack of 
resources for lack of man-power and 
unless the Centre takes it up as a special 
responsibility and goes to do something 
out of tiie way, to give a great push, there 
is no hope of any improvement. 

Now, Sir, I am grateful that the Chambal 
Valley Scheme has been accepted. It is 
going to be a great boon to that long 
neglected State. Chambal falls within the 
Southern part of Rajasthan and Bhakra 
Nangal in the Northern part. In between 
there is a huge area of a size which will 
swallow two or three of your States and 
nothing seems to be being done there to 
improve. For your information, Sir, I will 
say that the Rajasthan Plains Division has 
an area of 195 lakh acres and has a 
population of 66 lakhs. Now this is the area 
where something is being done while in the 
hills and in the plateau with an area of 157 
lakh acres and a population of 41 lakh very 
little is being done although the resources 
are there among which are minerals. Now 
the desert area is 500 lakh acres and the 
population is 46 lakhs. Practically nothing 
is being done here except that you have put 
a research station and sometimes the Chief 
Minister throws some seeds irom 
aeroplanes and that is all that is being done. 
So, Sir, something \ definite must be done 
there. You should develop animal 
husbandry and [ the various other things 
which you can do. What I suggest, Sir, is 
that there should be, just like the D.V.C., I 
an Aravalli Hills development board and a 
desert development board; and you should 
put a large capital at their disposal, put 
experienced people in them and then work 
out the scheme and thus develop the 
neglected areas.   [ 

SHRIMATI    CHANDRAVATI     LAK-  | 
HANPAL (Uttar Pradesh): 
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f[THK      VICE-CHAIRMAN       (SHRI   B.   C.
GHOSE) in the Chair.] 

(Time bell rinas. 
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"It seems, therefore, vitally im-
portant that within the next few years 
we should develop our national 
language as a medium of all-India 
thought and culture and not permit 
the present tendency to over-
emphasise the importance of local 
cultures to undermine the unity of 
our  life." 

 
[For English translation,    see    Ap-

pendix VII, Annexure No.  105.] 

•SHRI    N.    S.    CHAUHAN     (Uttar 
Pradesh): 

  

[Shrimati Chandravati Lakhanpal.]
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[Shri N. S. Chauhan.] 

(Time bell rings.) 

THE VICE-CHAIRMAN (SHRI B. C 
GHOSE):
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SHRI T. S. PATTABIRAMAN: (Madras) : 

On a point of order, Sir. He is raising a very 
important issue, I understand. So will it not be 
better if the pamphlets referred to are placed 
on the Table of the House? 

THE VICE-CHAIRMAN (SHRI B. C. 
GHOSE): He is just referring to something. 

SHRI N. S. CHAUHAN: This is a very 
important matter. I will put these papers on 
the Table, but I want a little more time to 
explain these things. Here is the literature 
issued by Raja Mahinder Pratap. 

 

[For English translation, see Appendix VII, 
Annexure No.  106.] 

SHRI S. N. DWIVEDY (Orissa): Sir, if this 
Budget is any indication of our future 
progress, then it can safely be said that the 
poor man in this country has nothing to 
expect from the Finance Minister or from the 
Government he represents. This is the fourth 
Budget and also Jhe fourth year of the Plan. 
But what are our  achievements?    The 
Finance 

14S C.S.D. 

 

THE VICE-CHAIRMAN  (SHRI B. C. 
GHOSE): 

SHRI N. S. CHAUHAN:
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[Shri S. N. Dwivedy.] Minister has 

nothing very much to say that in the 
coming year we are going to make a very 
rapid progress. Therefore, he has tried to 
paint a rosy picture by comparing our 
achievements since 1947. If you see the 
concluding portion, you will find a 
description of the difference between our 
position in 1947 and our position today. 
But he has not indicated as to what would 
happen after a year. Let him tell us in 
spite of the comparisons that he has 
drawn, whether or not today the average 
income of the citizens of our country has 
gone down. It is worse than what it was in 
1946. Is there any proposal to show that 
in the coming year income of the poor 
man is going to increase even by a pie? It 
is not so. I therefore feel that the 
condition today is deplorable and it will 
be worse still year after year. For the real 
development of this country not only the 
apparatus of production should be 
improved, but I feel that the property 
rights should also be changed. Unless you 
do that, it is impossible to register any 
improvement, as has been provided in 
this fourth year of the Plan. Although 
there has been some improvement in 
production in some sectors, employment 
opportunities are shrinking. The 
purchasing power of the people has gone 
down. There is no immediate chance of 
improvement. The cost of living of the 
ordinary man is not going to be reduced. 
Prices, you claim, have been stabilised, 
but they are not going to be reduced also, 
and people naturally have no savings. So, 
I feel that there is no scope for any 
progress whatsoever, and what is more, 
there are additional burdens thrown on 
the people by these new taxation propo-
sals. Therefore I say that this Gov-
ernment, whenever it comes forward with 
any proposals, always keeps an eye on 
maintaining the status quo without in any 
way affecting the richer sections of the 
population. If you are so reluctant to do 
anything by way of imposing any further 
taxation on your friends, the richer sec- 

tions of the community, why can't you at 
least try to change your administration to 
a certain extent? Why can't you do away 
with the Privy Purses of the Princes? Why 
not remove the glaring inequalities in the 
salaries of your officials? That way, you 
could easily have effected a saving of 
about Rs. 8 crores. Instead of that for a 
sum of Rs. 12 crores, you are taxing the 
poor man who is already in a very 
wretched conditions, and over and above 
that, as we all know, you are maintaining 
Governors and Rajpramukhs all over the 
States. It is no secret, as is evident from 
the experience of all these years now, that 
these posts are being utilised: mostly for 
some political purposes. Otherwise, I do 
not find any other utility for them. These 
posts form almost a rehabilitation 
department, if you only look at the 
appointments, for the defeated or rejected 
candidates, who have been rejected here 
and there by the people. You take 
Travancore-Cochin. Friends must have 
seen in the papers that an Anglo-Indian 
gentleman has been nominated to the 
Assembly, who was previously a member 
of the Congress Party in the dissolved 
Assembly. Although the Rajpramukh has 
done it by using his own discretion vested 
in him under the Constitution, convention 
demanded that he should have waited for 
the Government to be formed there and 
then on the recommendation of that 
Government he should have nominated 
the person, but he has overlooked that 
convention in order to see that the 
Congress Party, which has failed to get a 
majority there, which is thinking today as 
to whether to form a government or not in 
that State, could be buttressed. 

SHRI  O.  SOBHANI     (Hyderabad): On 
a point of order, Sir.   How is all • that 
relevant to the Budget? 

SHRI S. N. DWIVEDY: He has done it 
only to support and strengthen the 
Congress Party there. I make the charge, 
Sir, here that these Rajpramukhs are 
being utilised only for political purposes, 
and so there is no 
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use spending such huge amounts on these 
dignitaries. The Finance Minister's appeal 
to the people to save money and give it to 
the Government for development projects 
will fall on deaf ears. I agree that the 
common man should also contribute 
towards the development of this country, 
but austerity should come from all sec-
tions. But you always try and encourage 
the richer people and tax the poor and ask 
them to sacrifice what little they have got 
in their pockets for development 
purposes, and at the same time you 
maintain a top-heavy administration 
which you are not going to change in any 
way. Therefore it is not possible for the 
poor man to contribute for these 
purposes. 

There is another curious aspect of this 
Budget. The Finance Minister comes and 
tells us that the money provided for the 
welfare of the tribal people has not been 
spent. It is not that there has been a 
procedural defect and red tape and all 
that. It is not that alone. I want to know 
whether, when the Centre grants money 
to the provinces for all these various 
schemes, they also see that a proper 
machinery has been set up in the States to 
give top priority to this sort of work? In 
the States this is completely ignored. 
People go in their own way. You go to 
any State, and you do not find that any 
money provided for publicity or for some 
other purposes which feed Congressmen 
and rehabilitate them, is unspent. It is 
never so, but when it comes to a question 
of money provided for the development 
of poor people, for the tribal sections of 
the population, you find that money is 
unspent. This is a very curious 
development. It is perhaps natural on the 
part of this Congress Government. 

Then I would come to another aspect. I 
am perfectly certain that the appeal of the 
Finance Minister would fall flat on the 
people, because the common people have 
no savings    to 

contribute for the development of the 
country today. There has been recently a 
new development in the international 
situation. We do not know when 
American aid on which this country 
entirely depends for the implementation 
of the Five Year Plan would be stopped. 
The Finance Minister himself has 
admitted that the States have not been 
able to augment their resources and to 
play their part in raising finances for the 
implementation of this Five Year Plan. I 
think the time has come when you have 
to re-examine your whole financial 
position. 

It is good that the Prime Minister has 
come out with a statement regarding 
Kashmir. He appears to have left his 
previous hesitancy. It has been a reversal 
of the policy of the Prime Minister. As 
you know, the Praja Socialist Party has, 
from the very beginning, been advocating 
a policy of active neutrality and of getting 
together all friends in Asia and other 
countries who are in favour of peace, not 
war. The Prime Minister has today 
realised how halting, how slippery, was 
his path. I would go further and ask him 
whether it is not possible for him to 
withdraw the Kashmir question from the 
U.N.O., whether it is legally possible or 
not. The Kashmir Constituent Assembly 
has given its verdict in favour of India, 
and that should be accepted as the final 
decision of the people of Kashmir and no 
plebiscite should be entertained. I want 
the Prime Minister to make a forthright 
declaration that we accept this verdict as 
the opinion of the people of Kashmir and 
say that this question has been solved 
once and for all. If that is done, then we 
would say that there is some strength in 
the Prime Minister's declaration. If such a 
declaration is made, it will make the 
people who create dissensions amongst 
us and indulge in the policy of divide and 
rule, understand that the Indian people 
would not tolerate any interference or 
domination whatsoever. 
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TShri S. N. Dwivedy.] 
Having said this much about Kashmir, 

I want to point out one or two things. We 
are glad that the steel plant is to be 
located in Orissa, but at the same time I 
would urge upon the Finance Minister to 
see and provide more money in the 
Budget so that, when the steel plant is 
established, subsidiary industries also are 
developed and people get more em-
ployment opportunities. The Hirakud 
Dam would have been completed by the 
time the steel plant is located and starts 
working. The electric energy which it 
will produce will not be sufficient to 
provide energy for all the industries that 
are to be developed. There was the 
subsidiary dam proposal which was 
abandoned and for which machineries 
were already purchased and they are 
lying idle. I would therefore urge that the 
subsidiary dam in the Hirakud Project 
should immediately be revived and work 
should progress and money should be 
provided for in the Budget for that 
purpose. 

Lastly, in the Explanatory Memo-
randum, against the Department of 
Information and Broadcasting, some 
money has been provided for im-
provement of certain broadcasting 
stations. As far as I remember, when the 
Information Minister, Dr. Keskar visited 
Cuttack, he gave a promise that the 
Cuttack Radio Station would be 
improved and a 10 K.W. transmitter 
would be given to that station. But in the 
Budget, in the Explanatory Memorandum 
that has been given to us, there is no 
mention of it and I would be satisfied if 
the Minister would tell us that the money 
has been provided for this particular 
improvement. 

(Time bell rings.) 

I will finish my speech with this. SHRI 

R. P. N. SINHA (Bihar): 
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[Shri R. P. N. Sinha.] 

"Kill the goose that lays the golden 
egg".

SHRI S. N. DWIVEDY: 

SHRI R. P. N. SINHA: 

SHRI S. N. DWIVEDY: 

SHRI R P. N. SINHA: 
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THE DEPUTY MINISTER FOR 

FINANCE (SHRI M. C. SHAH): Tell me 
the names and I will enquire into the 
matter. 

SHRI R. P. N. SINHA: I will tell you 
but not here. 

 
[For English  translation,   see   Ap-

pendix VII, Annexure No. 107.] 

SHRIMATI     SHARDA     BHARGAVA 
(Rajasthan): 

 

SHRI H. P. SAKSENA: 



1899 Budget {General), 1954-55—   [ COUNCIL ] General Discussion     1900 
 

[Shrimati Sharda Bhargava.] 

 
"The increase need not necessarily be a 

matter of regret or alarm. Everything 
depends on this matter, on the nature of 
the purpose for which the expenditure has 
been incurred and the results produced by 
such outlay of public money." 
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"Teachers did not develop the art 
of entering into the heart of the 
students and the result had been bad; 
colleges had become factories for 
producing graduates, smart young 
men and women who were ill-
equipped for future life." 
The Governor said that if the students 

lost their sense of right and wrong they 
would stand before the world as naked 
brutes and the very foundation of culture 
on which the greatness of India depended 
would be destroyed. 

[Shrimati Sharda Bhargava.]
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[Shrimati Sharda Bhargava.] 

 
([For English translation,    see    Ap-

pendix VII, Annexure No. 108.] 
SARDAR BUDH SINGH (Jammu and 

Kashmir): 
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^Sardar Budh Singh.] 
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[Sardar Budh Singh.] 
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MR.   DEPUTY   CHAIRMAN:    Your 

time is up. 

[For English translation,    see    Appendix 
VII, Annexure No. 109.] 

SHKI SARDAR SINGH (Rajasthan): Mr. 
Deputy Chairman, I see that the treasury 
benches are almost empty. I see that during 
the Budget debate, which is probably the most 
important debate of the year, not a single 
Cabinet Minister is present and only one 
Deputy Minister is present; and, of the 
Members of the Congress Party who are in an 
overwhelming majority in this House, not 
more than ten or twenty of them have been in 
attendance in the House during the greater 
part of this debate. It is a pity to see that the 
Members of the Congress Party have taken the 
proceedings of the Budget debate as nothing 
more than a meaningless formality. I am sorry 
to see this state of   affairs. 

I  regret  that  I    cannot    join    the chorus 
of fulsome adulation   in which 
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hon. Members have been indulging in 
■congratulating the Finance Minister ,on his 
Budget. I also wonder if there is really very 
much sense in offering criticism since from 
the very attitude of the Congress Party there 
seems to be no intention on their part of 
paying any attention to any criticism which 
we might  offer. 

Nevertheless, Sir, I think it is my 
-duty to say that I read this Budget 
■with a sense of great deal of dis 
appointment and, if I may say so, of 
frustration. Disappointment      and 
frustration because the criticisms which have 
been offered in this House before this year—
if I may say so, they have been offered on 
more than one occasion—have been ignored 
com-These criticisms it seems have gone in 
through one ear and gone out through the 
other. 

Now what are the broad facts about this 
Budget, Sir? We have been told by the 
Finance Minister that for the last year the 
deficit financing proposed was of the order of 
Rs. 140 crores. Now. in actual practice the 
loans etc. which were raised amounted only to 
something like Rs. 80 crores. And if you add 
to that the surplus on the revenue account 
which is Rs. 8 crores. it means that there has 
been a shortfall in the deficit financing to the 
tune of a little over Rs. 50 crores. These are 
the figures which the Finance Minister has 
given, and I of course take the figures which 
he has given. Now I would like to ask this 
question. In a country which we are trying to 
build up, where you have got plans and where 
there is all this grandiose talk of community 
projects and all the rest of it, why is it that 
there has been a shortfall in the estimates 
which you yourselves bad provided? It means 
that you have not, for some reason or other, 
been able to spend what you yourselves have 
said you would spend. Now, -what are the 
reasons? T(ie reasons, I   think,   are   quite   
plain.   You   have 

I got, Sir. three shortcomings. You have a lack 
of planners, you have a lack of projects, and 
you have a lack of managers. By managers I 
mean the administrators and the technical 
experts who would run these schemes. Now, 
when I say that you have got ;a lack of 
planners. I do not intend to cast any reflection 
on the members of the Planning Commission. 
You have got undoubtedly very able men in 
the Planning Commission, but a handful of 
men, however brilliant, cannot be expected to 
do this terrific job. And let us make no 
mistake about it; it is indeed a terrific job. It is 
no good our planning in small terms and in 
moderate terms. And that is unfortunately 
what has been happening, because the 
position is this. You have got plenty of money 
to spend, and yet you find that you are not 
able to absorb that money in the building up 
of our country. Now, why is that so? It is 
quite plain, Mr. Deputy Chairman, that vour 
planning experts are not sufficient really to be 
able to cope with the job. You havf not got the 
projects; they have no been worked out, with 
the resul that when you find that you art in a 
position to do certain things, you suddenly 
find that there is a lack ol projects. Now, the 
same thing is true with regard to the actual 
managers, the people who are running these 
projects. Often have I heard it said by 
Members of the Government, not only of the 
Central Government, but also by Members of 
the State Governments, that we have a dearth 
of personnel; we lack engineers; we lack 
technical experts, and all round it is always a 
question of men, men and men—we haven't 
got the men. This applies with particular 
emphasis, Sir, to Rajasthan. What is the 
Central Government doing in order to build 
'io Rajasthan' 

Mr. Deputy Chairman, I have spent 
considerable time in going through this 
Explanatory Memorandum, and I would crave 
the indulgence of the House to read certain 
items which will bear  out my point.   I turn.  
Sir, 
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this      Explanatory Memorandum. The   
heading   is "Industrial   Development".   
Details    of     the provisions   are  indicated    
below. Item 1 is "Grants to the Council of 
Scientific   and    Industrial    Research".    
Item 2,     "Purchase     of   shares     of     the 
Company  to   acquire   Hopkins   &   Co. 
(Travancore) Ltd."; ifcro 3, "Corpora-ion for 
Mineral  &    Sand    Separation Industry"; 
item   4,   "Indian  Telephone Industries";    
and    then    Salt    works, Hindustan   
Shipyard   Ltd..     Penicillin Factory,   
Machine  Tools  Factory,  and the  list goes  on  
and  gives  33  items. These  33 items are all 
for the industrial development of the country, 
but there is not one item here which applies   to   
Rajasthan.    I   turn  the  page and come to 
page 68.   I am just turning the pages at    
random,    but    this would    apply    to any    
page    in    this Explanatory  Memorandum.   
Here  you find   electricity   schemes.   There    
are eight.    They cover Manipur,  Tripura, 
Himachal Pradesh,  Bhopal,    Vindhya 
Pradesh, etc. but I fail to see any reference here 
to any work with regard to Rajasthan.   
However,    I   will   not labour the point with 
regard to these particular lists. 

Let us come to another section, a section 
which is very interesting, a section which is 
very important— section III, "Notes on 
Important Schemes". I turned to this section 
with a great deal of pleasurable anticipation 
since naturally I was anxious to know what it 
was that the Government had in view so far as 
Rajasthan was concerned. But what did I find, 
Sir? I found under the Ministry of Commerce 
and Industry, khadi industries, cottage and 
village industries, development of handloom 
industry, handicrafts, silk industry, the Indian 
Iron and Steel Company, expansion of Mysore 
Iron and Steel Works; then I go to Calcutta, 
automatisation scheme; Bombay, expansion of 
telephone system; Delhi; Madras. Page (after 
page I turn over in a section   which   consists     
of     some    30 

pages    but    there    is     no      mention of       
Rajasthan.    Every        important ■scheme  
that you  come  across    seems to relate to 
Bihar,    Uttar Pradesh   or Punjab, while some 
pieces are thrown to Bombay, Bengal, etc.   Is 
it because Rajasthan cannot plead its case at the 
Centre?   What is the reason    for this state of 
affairs, we have a    right    to know.   I  trust  
the  Finance    Minister will tell us why it is 
that, although it is now five years since the 
State    of Rajasthan was formed and it is now 
three years since your Plan came into operation, 
with the exception of    the Chambal  Hydro    
Electricity    Scheme, a scheme whose first part 
only will be completed during the    first Five 
Year Plan—even there from the speed with 
which it is  being implemented we do not know 
whether it is dead or alive —you have no other 
scheme for Rajasthan, whether it be irrigation, 
agriculture  or  industry.   I   can   assure    the 
Members of the Government here that we  have  
developed a    sense  of    disappointment, a 
sense of frustration in Rajasthan   which  it  
would    be    very difficult to describe 
adequately, which it would  be  very  difficult 
for you  to understand    to the full      unless    
you happen  to  visit  Rajasthan.   I    would 
invite  any Member  of  this  House  to go  to  
Rajasthan  and see things    for himself.    I 
hope they will accept the invitation. 

Let me remind the members of this 
Government that the strength of a chain is the 
strength of its weakest link. You cannot afford 
to have lopsided developments. You cannot af-
ford to build up this country in terms of certain 
States which you consider to be important and 
leave out other States which however 
unimportant by themselves—and I do not admit 
that Rajasthan is unimportant—form a part * of 
the whole picture. You have got to have an 
entire picture which is balanced in all its parts. 
May I further point out that with this latest turn 
in the situation—I refer to the American aid 
given to Pakistan—the importance of Rajasthan 
as a border State, as a Frontier State has grown 
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up considerably. It is only natural 
and it is only important that the 
Centre should therefore not forget the 
rights of Rajasthan and the interests 
which you serve in order to develop 
Rajasthan. Now I have no desire to 
go on hammering, away at this point of 
our developing Rajasthan but I say 
this because the representation of 
Rajasthan at the Centre is so weak, 
so often the case of Rajasthan goes 
by default. In your entire Ministry, 
you have only got one representative 
of Rajasthan, i.e., a Deputy Minister. 
You have got one Parliamentary Secre 
tary from Rajasthan and I think in 
the whole of your Secretariat organi 
sation, you have got just one repre 
sentative of Rajasthan who is at the 
Joint Secretary level. Now I do not 
say all this because I am in favour of 
having provincial representation or 
having representation on the basis of 
the States. That is not what I am 
advocating. But I do wish to rub it 
in .......  

MR. DEPUTY   CHAIRMAN:      Two 
minutes more. 
SHRI SARDAR SINGH: But I do wish to rub 

it in that because Rajasthan has got so few 
people here who can talk and put the 
grievances of Rajasthan before the public, that 
is no reason why you gentlemen of the 
Congress benches should allow the case of 
Rajasthan to go by default. Therefore I say that 
I think the Government could have done very 
much more because apart from one item of Rs. 
3,40,000 which they have very magnificently 
set apart for the purpose of investigation of 
industrial projects, apart from that, you have 
given us nothing and what I sincerely hope is—
in fact if I may say so, Rajasthan can demand 
this as a matter of right— ' that the Finance 
Minister should at .■east tell us why it is that 
you are not in a position to help us. We wish to 
work. People on our side have joined the 
Congress Government in Rajasthan. We 
recognize that unity is required in order to 
develop that place. Now we ask the Centre to 
come forward and help us and if you 

cannot, then at least tell us why it is that you 
are not in a position to help us. 

PANDIT    S.    DUBE    (Madhya   Pra 
desh) : Mr.   Deputy    Chairman. I 
welcome the Budget but before I pro 
ceed  to  deal  with  certain  details  on 
the  figures  side, I  wish  to point  out 
certain matters in connection with the 
Pakistan-American aid that is so much 
in the air    at the    present    moment. 
America has    assured    us     that she 
will take every step to see that Pakis 
tan does not use the arms aid which 
America has given to her against India. 
But these are mere words.   If America 
is  really honest  about  it,  if America 
is really sincere about it. then I pro 
pose that these points should  be put 
to   America   definitely.   One   is    that 
America       must       recognize       that 
the      accession      of     Kashmir        to 
India        is        final.        That        must 
be  insisted  upon.   We  insist  upon   it 
that before this thing can possibly be 
considered as an honest statement of 
the  position   of      America.    America 
must   in  unequivocal   terms   say  that 
it accepts the accession of Kashmir to 
India. And as a necessary corollary to^ 
this it  should  say  that  no   help will 
be given to Pakistan until this Kash 
mir    question is    settled.   Once    we- 
insist On  this  and    the    question    is 
decided, then it does not matter what 
kinds of aid America  gives to Pakis 
tan.   We have in the past, attempted 
to get into a no-war pact with Pakis 
tan; but we have failed.   We cansider 
that if America is honest in    its    in 
tentions, then America must see to it 
that Pakistan  enters    into  a    no-war 
pact    with    India.     The      policy   of 
America is  apparently    to    create    a 
fringe  of  outposts  against Communist 
expansion  and it is  with  that    view 
apparently—with that professed view 
—that she wants to make Pakistan as 
one of the bases from which America 
can fight Communist expansion.  Now, 
if that  is  really so,  I  am  quite will 
ing.   In fact, I  would urge upon our 
Government  to  insist    upon  it    that 
America   gets   bases   in   Pakistan   and 
provides   an   army  there.   This   army 



1931 budget (General), 1954-55—    [ COUNCIL ] General Discussion     1932 
[Pandit S. Dube.] will serve a double 

purpose. Not only will it see that Pakistan 
does not attack India but it will also serve the 
further and original intention of America, that 
of resisting any aggression from the 
Communist power. It is because these bases 
will serve this double purpose that I am in full 
agreement with the idea of Pakistan giving 
bases to America so that really speaking 
America will be in a position to help in the 
protection of the borders o£ India should there 
be any such necessity. Now that the whole 
thing is settled, now that the programme of 
American aid to Pakistan is settled, the only 
way we can find out a way out of the difficulty 
is to see that America respects the neutrality of 
India and takes all possible steps to prevent 
any possible attack by Pakistan upon India. 

After having said that much, I now 
turn to another aspect of general 
consideration. My hon. friend Shri 
Sardar Singh just now stated that 
Rajasthan was left out of the consi 
deration of the Central Government. 
I have a similar complaint to make 
regarding the State of Madhya Pra 
desh. They have in vain been looking 
for assistance from the Central Go 
vernment in Madhya Pradesh. In 
fact, you may remember that there 
was a great deal of controversy regard 
ing the steel plant which has now been 
finally settled and it is now to go to 
Orissa. But we are thankful in this 
respect that the Central Government 
has now taken upon itself the respon 
sibility of investigating into the possi 
bility of a second steel plant and it 
is hoped that the second steel plant 
will materialise in the not distant 
future. It is a great pity that these 
schemes for irrigation in Madhya Pra 
desh should have been knocked on 
the head. I may tell you, Sir. that 
when the Linlithgow Commission came 
round to Madhya Pradesh in the year 
1926, a great engineer—Sir Ganga 
Ram—was one of the members 
of*   that     Commission       and as 
we stood on the hanks of the Narbada, at 
Hoshangabad and watched the waters of    the    
Narbada 

gushing forth—at Hoshangabad the Narbada 
is only about half a mile wide—Sir Ganga 
Ram said it was criminal on the part of the 
Madhya Pradesh to see all this huge volume 
of water flowing on without any use being 
made of it. 

He said that in Punjab they had not allowed 
water to be wasted like this and he took us to 
task for not utilising the waters of the 
Narbada for the purpose of irrigating the 
northern districts of Madhya Pradesh. 

Now, Sir, we have got two projects. One is 
Punasa on which the Madhya Pradesh 
Government has spent a considerable amount 
of money for investigation. There is another 
project, called the Tava project. The blue-
prints of both, I am told, are ready and I only 
hope that it may be possible for the Central 
Government to include one or the other of 
these projects in its programme—in the north 
of Madhya Pradesh. A similar project called 
Wainganga in the south of Madhya Pradesh is 
awaiting fulfilment and awaiting materialisa-
tion. I hope and trust that it would be possible 
for the Central Government to take some of 
these schemes in hand and not allow the 
waters to be wasted as is being done for the 
last so many centuries. 

Sir, one important fact stands out in the case 
of this Budget and that important fact is a 
confession that we have not been able to spend 
what we budgeted for and that it is not possible 
to say whether we will be able to spend all that 
money. This confession is a remarkable fact be-
cause on this fact rest many things. Firstly, if 
the law of probability is ( at all effective then 
what has happened will happen. If you have not 
been able to spend money in the past for certain 
reasons—and there is nothing to show that 
those reasons have ceased to exist—then in all 
probability you will not be able to spend in the 
future also especially when the tempo of    
expenditure    is    rising    to    such 
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heights as is expected during the next two 
years. Therefore, it strikes me that if, on these 
considerations, there is just a possibility that 
the money may not be spent, then whatever 
money can be saved should surely go to 
prevent the imposition of further taxes. Taxes 
should only be imposed when it is absolutely 
necessary to do so and it has not been made 
out to my satisfaction that the country is in 
such a state that these taxes are absolutely 
necessary. These are, at the most, anticipatory 
taxes, anticipatory in the sense that supposing 
this thing happens we require these taxes to be 
imposed and supposing they do not happen 
then the taxes are there all the same. Look at it 
from this point of view. There is a statement 
that Rs. 18 crores are due from Pakistan and it 
is because Pakistan is not paying this Rs. 18 
crores that we have got to impose part of these 
taxes. It is also said that it is expected that 
Pakistan will give Rs. 9 crores in the next 
year. Supposing Pakistan does keep up to this 
expectation and gives the Rs. 9 crores, is the 
hon. Finance Minister able to give us an 
assurance that there will be a proportionate 
reduction in the taxes or that the taxes which 
have been imposed on account of the non-pay-
ment of the dues by Pakistan will be 
refunded? I suppose not. Therefore I say, Sir, 
that these are problematic considerations and I 
am against problematical considerations. As a 
matter of fact. Sir, my own outlook with res-
pect to the Five Year Plan is this that in this 
Five Year Plan we have bitten more than we 
can chew and I will further say that it is an 
entirely wrong procedure to have such a vast 
number of schemes dealt with in the first Five 
Year Plan. If we had been wiser—and the 
results have justified it—we could have 
followed Russia's example in a much more 
practical manner. As you will remember, Sir, 
Russia, insisted upon all the heavy Industries 
in the first Five Year Plan. Nothing doing 
with respect to any other matter. They set their 
jaws hard and their minds were firmly set 

on this fact and they determined that 
"we shall do nothing whatever except 
increase our heavy industries" and 
when they increased the heavy indus 
tries they prepared the country for 
other developments. It was then only 
that other matters came to be taken 
in that country. With great respect 
I submit that we are having so many 
subjects as the list read out by Shri 
Sardar Singh showed and when the 
list is so very large it gives room to 
everybody to say: "You have not 
done this. You have not done that. 
You have not done much for 
health. You      have      not       done 
much for education, this, that and all the other 
things," and you have got to defend your 
position with respect to each of the 200 or 
300 aspects of our development. I would very 
much like the Central Government in the next 
Five Year Plan at least- to concentrate upon 
the vital things that are necessary for the de-
velopment of the country. If heavy industry is 
vital then concentrate upon it. If, as a matter 
of fact, we have undertaken already certain 
jobs which we must finish, then finish those 
things and till then don't take other matters 
into consideration. For instance I am in 
perfect accord with Kumari Shoilabala Das 
who said that all this expenditure of money 
on social development is wasted though I 
would not say that it would be wasted in other 
circumstances. In the present circumstances 
of the country, in the present set-up of the 
country I submit that the Government has 
taken too wide a responsibility and too 
onerous a task upon its shoulders. That would 
be the case if we relegate the vital things to 
the background and try to spend money on 
every other consideration. 

Sir, so many lakhs of people die of malaria 
in our country every year. Very well. You 
cannot stop this disease and you have not 
been .able to prevent these deaths happening. 
You have not been able to prevent infant   
mortality.   All    right.     Then 
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measures for a couple of years more and 
see that the vital necessities for the 
development of the country are provided 
for before you undertake this kind of 
work? 

Similarly with respect to education, it 
strikes me as somewhat curious that 
those people who are the products of this 
education, those people who are present 
in this Council and in the other House, 
all seem to cry against the very education 
which has sent them up to this high 
status. We were all brought up in a 
system of education which we ourselves 
say is rotten. It means that we are bad 
and that we have not the ability to under-
stand what is good for our country and 
what is bad for our country. We seem to 
be people who are utterly incompetent 
because you are condemning the 
education which we received. 

SHRI H. P. SAKSENA: Whether that 
system is good or bad is not the point. 
The point is that we are to plan for the 
future by changing the present system of 
education. 

PANDIT S. DUBE: Is it right for our-
selves to say: "You are bad people. You 
are trying to find out still bad things for 
the future generation. You are 
incompetent to do so." Don't take up this 
excuse. It is not the education that is at 
fault. 

MR. DEPUTY CHAIRMAN: Your 
time is up, Mr. Dube. 

PANDIT S. DUBE: I will speak just for 
one minute more. 

MR. DEPUTY CHAIRMAN: You 
have already taken more time, two 
minutes extra.   All right. 

PANDIT S. DUBE: I quite forgot about 
the time. I am only going to talk about 
one matter and that is that I hope that the 
Government has taken proper steps to 
see that the duties which it has imposed 
will be realised. We have seen in the past 
that whenever there was an agitation 
these duties had been waived or 
withdrawn. 

The handloom industry has been freed 
from tax. The Calcutta Teachers' Strike 
gained what they wanted. The students of 
Allahabad gained what they wanted by 
strike and agitation. In the case of 
artificial silk Surat has stopped work. 
Ludhiana has threatened to stop work. I 
hope that the Finance Minister will stick 
to the taxes which he has imposed and 
not go back. Otherwise we will lose 
confidence in the method in which your 
taxes are imposed. 

SHRI B. RATH (Orissa): I need not go 
into the condition of the country at 
present and the condition in which we 
find the Budget placed in our hands. 

If we go through Part B of the speech, 
the Finance Minister starts with the 
reasons for the customs duty and import 
duty imposed already and then passes on 
and on till he again imposes excise duty 
on cotton cloth, on superfine at the rate 
of two pice per yard and on other 
varieties at one pice per yard. 

Then we find he imposes different 
rates varying from Rs. 5 to Rs. 14 on 
soaps of different qualities and also on 
footwear. This is what he has to give this 
year as a present, so to say, to the middle 
class and common people of our country. 
There was a time when we were thinking 
that soap was a luxury, washing soap was 
a luxury, but that attitude has changed 
and I doubt, excepting a few, whether 
there will be many people who will say 
that these things today have not become 
necessities. I have heard one hon. 
Member from Bengal—I won't say 
Bengal, because he is coming from 
Calcutta which is not the whole of 
Bengal—coming forward here and 
saying that betel-nut is also a luxury, and 
I think if he takes that logic to the logical 
conclusion, then he may ask the people 
of Orissa also to give up rice saying that 
since one-fifth of the people of Orissa 
live on forest products, therefore rice is a 
luxury and as such it can be given 
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up. 1 am not of that brand and as such all that I 
know is that a vast majority of people—and 
nobody will deny it—use betel-nuts, and I feel 
that the Finance Minister has no right to 
impose so much of tax on betel-nut. Practically 
the price of betel-nut would be reduced to half 
if this tax had not been imposed. He wants to 
tax the poor in order to enrich himself and in 
order to save the mill-owners he wants to cut 
the duty on raw cotton which is imported and 
he wants to impose it on the finished goods so 
that he could collect the money from the 
consumers of our country- That is his way and 
the whole Budget must be understood in that 
way. Sir, this attack on the common people 
was started some time back and v/hen it 
becomes unbearable in the future, it will never 
be tolerated. We know the Government has 
machinery of its own to deal with intolerance. 
They have dealt with intolerance in Calcutta 
very recently when the teachers struck work. I 
am not going into the details of that, but what 
has been done? The Government had to 
concede some of their demands but in order to 
save face what have they done? I would sub-
mit that it is the Central Government that must 
be held responsible; it - is the Home Ministry 
which must be held responsible for the vast 
number of political and trade union workers of 
different parties being detained in Calcutta 
even today, the ground being that they 
sympathised with and supported the teachers' 
strike. I wonder whether the Preventive 
Detention Act was passed to put persons in jail 
because they sympathise with and support a 
certain section of the community which has 
been proved to be just, which has been proved 
to have a reasonable basis for their demands. If 
that is so, then sympathising with and 
supporting such people cannot be the ground 
for being detained under the Preventive 
Detention Act. I demand of the Home Ministry 
to come out with a clear statement whether the 
Bengal Government is justified in  using    the    
Preventive  Detention 

Act to put in 60 persons, besides the 300 who 
are already there, in prison on the plea that 
they supported and sympathised with the 
strike and for no other reason whatsoever. I 
demand an answer because the Home 
Ministry might say, "We have a Board; there 
will be charge sheets and the Advisory Board 
will consider their cases and pass judgments 
and then they will be released" but it is none 
of my business. I want to know if they are 
justified in detaining them under the 
Preventive Detention Act. Where is the 
question of giving a reply to the charge 
sheets? Where i& the question of their cases 
being examined by the Advisory Board? I de-
mand that the Home Ministry should 
immediately issue orders that persons in such 
cases must be released and see that such 
things do not happen in the future. 

Secondly, Sir, I would like to bring 
to the notice of the Finance Minister 
one thing. I will not go into details. 
One of the M.L.As. of West Bengal 
Assembly while discussing the Bud 
get brought it before the House how 
the great Birlas and Dalmias, Gujjar- 
walas and others have evaded paying 
income-tax and also cheated the Gov 
ernment by not paying sales tax. He 
has brought definite charges on the 
floor of the Bengal Assembly, but I 
am not going to repeat them. Certain 
newspapers have come out..............  

MR. DEPUTY CHAIRMAN: That is what 
exactly you are doing. 

SHRI B. RATH: I am not going into details, 
Sir. 

MR. DEPUTY CHAIRMAN: Do not 
mention any names. 

SHRI B. RATH: It is a public state 
ment because it has come out in the 
papers. It has been debated in the 
West Bengal Assembly. It has come 
out in all the papers.............. 

MR. DEPUTY CHAIRMAN: Avoid 
names. 
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SHRI B. RATH: A section of the Calcutta 

newspapers has come to certain conclusions 
about the changes that have been made in the 
composition of the Income-tax Investigation 
Commission. There were three members in the 
Income-tax Investigation Commission, of 
whom two members .—Mr. Nargolwala and 
Baini Prasad— have been transferred to other 
departments. Mr. Nargolwala has come to the 
Central Secretariat, and Mr. Baini Prasad has 
gone to the Labour Tribunal. And their places 
have been filled up by other persons one of 
whom was a judge in a case in which these 
sales-tax affairs of Birlas were being consi-
dered. That judge gave a judgment that Mr. 
Birla is liable to pay only Rs. 487, whereas 
afterwards, the Birla Paper Mills have 
themselves admitted that they have to pay 
much more. I would like to know whether the 
comments that have been made by the 
Calcutta papers are justified or not; whether it 
was right to transfer two members of the 
Income-tax Investigation Commission and 
replace them by two other members. It is for 
you to reply and I am not going to add 
anything more. 

Now, Sir. the next question is with regard to 
the River Valley Project. I refer to the Hirakud 
Project because I am now in a position to 
prove that the Government of India has wasted 
a huge amount of money in -certain respects 
with regard to the Hirakud Project. Some 
amount of money has been spent in getting 
machines and plants which cannot be used to 
their full capacity. I am still awaiting the reply 
of the Planning Minister—for the last two 
years—in regard to the capacity of these 
plants. Also. I would like to know from the 
Irrigation and Power Ministry as to what have 
been the modifications in the Hirakud Dam 
Project after the appointment of the new Chief 
Engineer. One modification is that the Power 
Channel of Spillway Work has been replaced 
by stone masonry work and the cement 
concrete work has    been 

abandoned except for the foundation portion.    
When such a modification— and  it   is   a   
major     modification—is made, how much 
MOTP money is going to be spent?    If this 
modification were necessary, why should not    
the Irrigation and Power Ministry decide that 
this should be done, even earlier? So, whether 
the amount that has been wasted in the setting 
up of this plant will  be  deducted  from  the    
amount that has  been  spent in  the  Hirakud 
Dam Project,  that is what I would like to know.   
And secondly, Sir. the other great modification 
that has been made is  this.    The whole work 
which  was supposed to be done by the depart-
ment itself has completely gone over to the 
contractors.    With the coming m of the new 
Chief Engineer, almost all  the  work  except  
the  supervision work is being    done    by 
contractors. And as such what happens is that 
the workers  are  more governed by    the 
contractors and they are getting still less wages.   
The question of providing them with houses    or    
with medical facilities  is  no  concern of  the  
Government,  and as such the workers are being 
left to the mercy of these contractors.    And   
now   when   we     make demands for the 
welfare of the labourers, the Minister comes and    
says that since they are under the contractors, 
Government    cannot    do    much. And what 
about those who are working under the 
department itself? When we ask questions about 
them, the Minister says "Why did they not come 
to me   with  their   demands"   as  if    the Chief  
Engineer  there   is  not   a   final and a 
competent authority in respect of their demands.    
It is always    the weak side, the workers, who 
will be blamed.   If they go to the Chief En-
gineer, it will be said "Why did they not go to 
the Minister?"   And if they go to tfct> Minister 
for Irrigation and   ' Power, it will be said "Why 
did they not go to the   Planning   Minister,   to 
the Prime Minister and to the President?"    But  
my  point  is  this.    Why have the demands of 
the workers not been settled as yet?    Their 
demands are known to the Minister.    If I had a 
little more time, I could have shown 
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that the Minister definitely tries to see that the 
demands of the workers are not fulfilled. Why 
were the demands not settled when Mr. 
Kunwar Sain was the Chief Engineer? The 
demands are continuing since that time. Sir, I 
would suggest that instead of going into the 
merits of the case now, if the Government 
members are honest in their utterances, they 
should appoint a committee of two or three 
men to investigate into the affair and find out 
as to who is responsible for the burning of the 
land rover which is alleged to have been burnt 
by the workers. I can say that some big 
officers of the Dam project were present on 
the spot. Workers were on the, contrary 
beaten and some of them were killed. When 
they ran away, the land rover was burnt and 
an attempt is being made now to blame the 
workers. I would say that it is the other party 
and not the workers who will be held 
responsible for it. 

And thirdly, Sir ........... 
MR. DEPUTY CHAIRMAN: Two minutes 

more. 
SHRI B. RATH: Why not give me five 

minutes more? 
MR. DEPUTY CHAIRMAN: Two minutes 

more. 
SHRI B. RATH: Then, Sir, I would say 

something about the uplift of scheduled tribes 
and scheduled castes, and the amount that Is 
being spent. 
I had the opportunity of visiting the 
Adivasi mela of my State where I 
found that articles manufactured by 
the students of Seva Ashrams were 
sold. And I thought that if that was 
the way how the scheduled tribes and 
scheduled castes people were going to 
#be educated; long live our education. There 
are 32 Ashram schools and 575 Seva Ashram 
schools in which the total number of boys 
getting education is only 28,498, whereas the 
Adivasi boys between the age of 6 and 
II are about 3-6 lakhs. Only seven 
and a half per  
 

 of boys of the 
school-going age are getting education after 
five years of attempt, and how 

many years will it take to give even 
elementary education to our Adivasi 
children? Then the question is in which 
language they will be taught, whether it will 
be in Oriya or in their own mother tongue, 
because, unless these children are taught in 
their own mother tongue, it is absolutely use-
less. No attempt is being made in my State—
I do not know about the other States but the 
same thing might be happening there also as 
in Orissa—to encourage the education of the 
Adivasi children in their own mother tongue. 

Secondly, these Ashram and Seva-shram 
schools, where are they leading us to? After 
passing out of thest. Ashram schools, i.e., 
after passing the fifth standard, these boys 
will have no chance to study in the higher 
classes, because these schools and their curri-
culum are such that they will not fit in with 
the secondary education system. So, I would 
ask this House to honestly consider whether 
or not money is being wasted on these boys. 
This may give them some sort of vocational 
instruction, but these boys will not have the 
opportunity to get higher education. If that is 
all that we are doing now, then I would say 
that it is time that we reconsider and revise 
our whole programme, and see that more 
money is spent on them and better facilities 
are given to them. 

SHRI CHANNA REDDY (Hyderabad) : 
Mr. Deputy Chairman, I welcome this Budget 
which has got the characteristic of a nation-
building Budget. I also congratulate the Fin-
ance Minister for having presented this 
Budget in a prudent and competent manner. 
This Budget, like our pther previous Budgets, 
is mainly aimed at the completion of our 
stupendous Five Year Plan. Therefore it is 
necessary, to achieve this purpose, to 
mobilise the resources of our country. This 
sort of mobilisation can be carried out in three 
ways: namely, more of deficit financing; 
more of taxation and more of borrowing.   
First of all, 
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with the problem of deficit financing. There is 
no room for criticising deficit financing 
because many experts are of the opinion that 
under the conditions we are now having, we 
can afford to have recourse to deficit 
financing without any fear of inflation. 
Moreover, I would like to remind the House 
that an eminent economist of our country has 
expressed the view that deficit financing is a 
safe and effective means of securing 
economic progress, provided it was applied at 
the proper time and in proper doses by a 
competent doctor. I am more than convinced 
that the hon 

the Finance Minister is a competent doctor 
and his diagnosis and his doses will guarantee 
the economic progress of our country. 
Therefore I see no meaning in Mr. Rajah's 
criticism that the operation would be 
successful but the patient would die. 

MR. DEPUTY CHAIRMAN: We will 
continue on Monday. The House stands 
adjourned till 2 P.M. on Monday. 

The Council then adjourned till 
two of the clock on Monday, the 
8th March 1954. 


